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Joint Committee Report in compliance of Hon’ble National Green
Tribunal, Central Zone Bench, Bhopal order dated 30.01.2026in the
matter of Original Application No. 185 /2025 (CZ) News Item titled

“eTCHY TAAATD ARG IS MHR WG TATDIC, STeTol a3 gRIaTd, SEerd HicI-
Thelldhd[oRe AT, FETHRUSTIea<d” Appearing in the Rajasthan

Patrika dated 24.11.2025 (Suo Moto)Versus Central Pollution Control
Board& Ors

1.0 Introduction: -

This original application is registered by Hon’ble NGT (PB) suo motu on

n

the basis of the news item titled

FAE AT A T A TH R (b1 STS T ST AT @ Tl - Hoha - Tkt (e ] SRR o Toh, EAECILEIGIEE
appearing in The Rajasthan Patrika dated 24.11.2025. The news item
relates to mining in Aravalli in Village near Dausa, Rajasthan.
Indiscriminate blasting is taken up which is creating vibration and
sound in temples and nearby schools. Children are scared and also the
pilgrims on account of blasting. Rocks fall from mountains. Inspite of a
500-meter distance stipulated for mining, same is not adhered. Cracks
have been developed on the houses. Inspite of several complaints by

locals, no action has been taken.

Hon’ble NGT (PB) vide its order dated 04.12.2025 in the O.A. 625 of
2025, stated the issues under Para 3 to 4 as given below:

“Para 3. The above matter indicates violation of the of the
Environment Impact Assessment Notification, 2006,
Environment (Protection) Act, 1986, Air (Prevention and
Control of Pollution) Act, 1981 and Noise Pollution
(Regulation and Control) Rules, 2000.

Para 4. The news item raises substantial issues relating to
compliance with the environmental norms and
implementation of the provisions of scheduled enactment.”

Hon’ble NGT (PB) stated vide order dated 04.12.2025 that since the
matter falls within the jurisdiction of Central Zonal Bench of the

Tribunal, therefore, the OA is transferred to the Central Zonal Bench,
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Bhopal for appropriate further action. Let the original record of the OA

Further, as per Hon’ble NGT (CZ) order dated 30.01.2026 in the matter of
O.A. 185/2025, the Learned counsel appearing for State of Rajasthan
submitted before Hon’ble NGT (CZ) that the matter relates to the Districts
Tonk, Sawaimadhavpur, Jaipur and Kotputli.

Hon’ble NGT vide order dated 30.01.2026 directed to constitute the
committee for site visit &submit factual status and action taken report
under Para 5&6 as under:

Para 5. In the meantime, we deem it just and proper to constitute a
committee with direction to visit the site and submit the
factual and action taken report. Members of the committee
are as follows :-

i. One representative of the Regional office, CPCB,
Bhopal

ii. One representative of MoEF&CC, Jaipur, Rajasthan

iii. One representative nominated by the Member
Secretary, State Pollution Control Board, Jaipur,
Rajasthan.

Para 6. The Committee is directed to visit the place and submit the
factual and action taken report within six weeks. The State
PCB will be the nodal agency for coordination and logistic
support.”

Copy of Hon’ble National Green Tribunal, Central Zone Bench, Bhopal
order dated 30.01.2026 is enclosed at Annexure-I.

The matter highlights continued violations of statutory provisions under
theEnvironment (Protection)Act, 1986,Water (Prevention and Control of
Pollution) Acts, 1974 and Air (Prevention and Control of Pollution) Act,
1981 caused by illegal and wunsafe mining practicesand blasting
operations leading to structural damage, excessive dust and noise

pollution, posing serious health and safety risks to nearby residents.

2.0 Constitution of the Joint Committee: -




30

In compliance of above Hon’ble National Green Tribunal order dated

30.01.2026, the following officials have been nominated as members of

Joint Committee by respective departments: -

i.  Sh. Mahesh Dutt Purohit, Scientist D, Sub Office Jaipur, Regional
Office, Gandhinagar, MoEF&CC.

ii.  Shri Sunil Kumar Meena, Scientist E, Regional Directorate, CPCB,
Bhopal (Rep. of CPCB, Bhopal).

iii. Smt. Pooja, Regional Officer, Rajasthan State Pollution Control

Board, Jaipur (North)
Copies of the nomination letters are enclosed at Annexure-II

During the first Meeting of the said Committee, it was decided that the
Mining areas of all the villages mentioned in the news falling in the districts
Jaipur (Prathvipura Tehsil - Bassi), Dausa (Sikari), Sawaimadhopur
(Gangwara), Kotputli-Behror (Pawana Aheer) and Tonk (Nagarfort) shall be

visited.
The main objectives of the committee were as under:

i. To conduct a joint site inspection of the locations referred to in the
news item and other identified affected areas.

ii. To verify the factual status of mining operations, blasting activities
and the environmental conditions prevailing in the area.

iii. To assess compliance of mining lease holders with the provisions of
the Environment (Protection) Act, 1986, EIA Notification, 2006, Air
(Prevention and Control of Pollution) Act, 1981 and other applicable
environmental statutes and conditions of statutory permissions.

iv. To examine the status of statutory approvals/permissions including
Mining Lease, Environmental Clearance (EC), Consent to Operate
(CTO) and blasting permissions issued by the Directorate General of
Mines Safety (DGMS), wherever applicable.

V. To assess the potential environmental impacts of mining and
blasting activities, including dust emissions, noise, ground
vibrations and their possible effects on nearby habitations, schools,

temples and other sensitive receptors.
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Vi. To verify the complaints/allegations reported in the news item
through field inspection and interaction with local residents and
concerned authorities.

Vii. To examine the action taken by the concerned departments against

illegal mining and other violations, if any.

Committee conducted a site inspection of the mining lease areasof District
Jaipur, Dausa, Kotputli Behror, Sawai Madhopur and Tonk from
27.04.2026 to 29.04.2026 to examine the status of alleged non-compliances.
The visit was also accompanied by concerned representative of Department
Mines and Geology, GoR. The Site SpecificObservations made during the

joint committee visit are as under:

3.0 District wise status of Mines:

3.1District Jaipur (Village Prithvipura, Tehsil:Bassi):

Joint committee visited the mining leases & affected area situated at
Prathvipura Village of Tehsil Bassi, District Jaipur on 27.04.2026 along with
AME Bassi and AEE, RPCB, Jaipur (South) and observations are as under:

e Mining Leases/Area visited:

The committee visited total 12 mining leases in Prathvipura village.

Nearby village area and one school was also visited.

e Statutory permissions and observations: The statutory compliances
and other details for all the 12 mining leases in the cluster are as per

Table -1; as under (details in table-1 are as provided by the Mines

Department):
Table-1
S.N. | Name of Area Mineral Validity of EC | Blasting Distance CTO
Mining Lease | (in &Validity of and issuing | permission from Validity
Hectar | Mining Lease Authority details (Short nearest
e) hole or deep abadi
hole) area/school
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17-010-2022
Dudi TO 05-9-72 I-.IE'.VIM .
. . Permission With
Construction Masonry (Till The Short Hole
Company 1.4732 stone Expiry Of The Blasting (DGMS 450 Meter | 31.10.2027
(M.L. No. 05.09.2072 mining Lease 8
> Order Dated 06-
11/2022) Period) 05-2026)
(SEIAA)
17-01-2022
TO 17-01-
Dudi 2022 TO 05- HEMM .
. . Permission With
Construction Masonry 09-72 (Till Short Hole
Company 1.6091 stone The Expiry Of Blasting (DGMS 435 Meter | 31.10.2027
(M.L. No. 05.09.2072 | The mining &
12/2022) Lease Order Dated09-
Period) 10-2023)
(SEIAA)
17-01-2022 HEMM
. . TO 21-09-72 - .
Shri Manoj ) Permission With
Kumar Yadav Masonry (Till The Deep Hole
1.2537 stone Expiry Of The . P 510 Meter | 31.08.2027
(M.L. No. 21.09.2072 mining Lease Blasting (DGMS
13/2022) e g Order Dated 16-
Period) 01-2024)
(SEIAA)
10-01-2022
Shri Amit TO 17-04-72 I-.IE'.VIM .
. Permission With
Kumar Masonry (Till The DEEP Hole
Sanadhya 1.2780 stone Expiry Of The Blasting (DGMS 590 Meter | 31.07.2027
(M.L. No. 17.04.2072 | mining Lease g
) Order Dated 02-
02/2022) Period) 05-2024)
(SEIAA)
30-09-2024
TO 19-12- HEMM
Shri Kushal 2060 (Till Permission With
Singh Meena Masonry The Expiry Of Short Hole
1.00 stone . . 905 Meter | 29.02.2028
(M.L. No. 20.12.2060 The mining Blasting (DGMS
46/2010) o Lease Order Dated 02-
Period) 03-2020)
(SEIAA)
25-12-2024
. TO 30-09-
M/s. Utopia Masonry 2057 (Till .
Stone . Non Working
stone and | The Expiry Of
Garden (M.L. 1.00 . from Last 2 1163 Meter | 31.01.2030
No Marble The mining Vears
. 29.08.2057 Lease
331/2006) Period)
(SEIAA)
28-11-2017
TO 29-08-
M/S. Shankar Masonry )
2057 (Till
Marbles | ) g | stone and | o, e oiry Of 1220 Meter | 30.06.2027
MLt | PO | varpe | The By - cter | 3006
348/2006) 30.09.2057 e mining
Lease
Period)
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(SEIAA)
30-12-2024
TO 28-08-
Smt. Meena Masonry 2057 (Till
Devi stoneand | The Expiry Of
8 1.00 - 1248 Met 28.02.2028
(M.L. No. Marble 29. The mining eter
349/2006) 08.2057 Lease
Period)
(SEIAA)
26-01-2025
TO 28-08-
. M i
9 =1 1.00 Piry fromLast2 | 1290 Meter | 31.12.2028
No. Marble The mining Vears
346/2006) 29.08.2057 Lease
Period)
(SEIAA)
26-01-2025
TO 28-08-
M/s. Kanha Masonry 2057 (Till .
Stones (M.L stoneand | The Expiry Of Non Working
10 =1 1.00 piry fromLast2 | 1305 Meter | 31.10.2027
No. Marble The mining Years
347/2006) 29.08.2057 Lease
Period)
(SEIAA)
25-12-2024
. TO 30-09-
M/s. Utopia Masonry 2057 (Till .
Stone . Non Working
stoneand | The Expiry Of
11 | Garden (M.L. 1.00 . from Last 2 1175 Meter | 31.01.2030
No Marble The mining Vears
333/2006) 30.09.2057 Lez.ase
Period)
(SEIAA)
15-03-2023 HEMM
. . TO 21-09-72 .. .
Shri Manoj ) Permission With
Kumar Yadav Masonry (Till The Deep Hole
12 1.5096 stone Expiry Of The ep 1040 Meter | 29.02.2028
(M.L. No. 91.09.2072 mining Lease Blasting (DGMS
14/2022) 02 & Order Dated 22-
Period) 01-2024)
(SEIAA)

Department.

SEIAA as per EIA Notification, 2006.

All the mining leases have valid mining lease document from Mining

All the mining leases have valid Environmental Clearance issued from
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All the Mining Leases were found having valid Consent to Operate
under the provisions of the Air Act’81 from the State Pollution Control
Board.

Out of all the Mining leases, only 06 have valid permission for blasting
from DGMS (03for deep hole blasting & 03 for Short hole blasting), 04
mining leases are not working since last 02 years and in remaining 02
mining leases no details available.

The Details of productions figures of the mining leases of last 05 years
are as per Annexure-III-A.

No pillars/boundary demarcation was observed in any of the mining
lease.

Crushing activity at mining lease area: Two stone crushers are

situated in the Prathvipura Village. Details are as under:

Sr. | Name of Address CTO Validity of | Production
No. | Unit issued CTO
1 M/s Uma | ML NO-349/06, 11.07.2023 | 30.04.2033 | 279000
Granite VILLAGE- TPA
Prathvipura
Tehsil:Bassi
District:JAIPUR
2 M/s KKG | Khasra No 88/5, 11.07.2023 | 30.04.2033 | 1,200 TPD
Minerals Prithvipura,
Pvt Ltd Kishanpura ,
Tehsil:Bassi
District:JAIPUR
As per the information provided by the office of the Mining Engineer,

Department of Mines and Geology, Jaipur, vibration study has not been

conducted in this area so far. All the details(Area, Mineral, mining plan,

EC details, blasting permissions, production, illegal mining etc.)provided

by

the office of the Mining Engineer, Department of Mines and Geology,

Jaipur is attached asAnnexure-III-A and as per the details, minimum

distance of the mining lease in the cluster from the nearest Abadi is

reported 435 Meters. Also, details of the illegal mining activity and
further action taken from 01.04.2023 to 12.05.2026 is attached at

Annexure-III-B.
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Satellite view of the 12 mining leases in the cluster at village

prathvipura:

3 %

Google Earth

Google earth image 2025
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Further, the Joint Committee, during analysis of historical Google
Earth imagery and field inspection, observed indications of
excavation beyond the sanctioned mining lease boundaries at
certain locations, suggesting instances of illegal/unauthorised
mining activity. The observations were corroborated with the field
conditions and warrant detailed verification by the Department of
Mines & Geology through DGPS survey and comparison with the
approved lease boundary plans. Details of violation observed are as

under:

» Plot no. 55 — An open pit where evidence of mining were observed
as blasting hole, marks of vehicle tyres. As stated by mine dept
official, the mining was closed.

Illegal Mining in the cluster and Action Taken by Department of
Mines & Geology (Prithvipura, Tehsil Bassi)

As per the information furnished by the Office of the Mining Engineer,
Department of Mines & Geology, Jaipur, continuous enforcement action
is being undertaken against illegal mining, illegal transportation and
illegal storage of minerals within its jurisdiction. During the period from
FY 2023-24 to 2026-27 (till 14.05.2026), a total of 1,359 cases of illegal
mining/transportation/storage were registered, 283 FIRs were lodged
and a total penalty amount of X18.09 crore was recovered from the

violators.

Further, with specific reference to the Prithvipura mining cluster, the
Department informed that regular inspections and enforcement activities
are being carried out in and around the mining area and action is
initiated wherever instances of illegal mining are detected under the
applicable provisions of the MMDR Act, 1957 and the Rajasthan Minor

Mineral Concession Rules, 2017.

The Joint Committee also observed indications of excavation beyond the
sanctioned lease boundaries at certain locations during the inspection,
which have been separately dealt with in the observations and

recommendations of this report.

11
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Surrounding details: The nearby village area was visited and cracks
were observed in the houses. Nearby residents, present during the
committee visit also informed that the blasting activity is carried out in
night time and early morning hours, which causes problem to entire
village. Also, one nearby school “Govt. Upper Primary Sanskrit School”
was visited and Principal was present during the visit. It was informed
that there is problem from the mining activities at the time of blasting.
Also, it was informed that one big crack in the roof and wall of one room

of the school is also there.

The Joint Committee observed visible cracks in certain residential
structures and in one room of the Government Upper Primary Sanskrit
School during the site visit. Local residents and the school authorities
informed the Committee that blasting activities carried out in the nearby
mining lease cluster are perceived to be causing ground vibrations,

which, according to them, have resulted in such damage.

The cause of the observed cracks in the residential houses and school
may be attributable to the impact of the blasting activities. However, the
Committee could not conclusively establish the cause of the observed
cracks during the course of the inspection. Establishing the causality
between blasting-induced ground vibrations and structural damage
would require a detailed technical assessment by a competent expert

agency.

The ML 11/2022 (Plot no. 20) & ML No.12/2022 (Plot No. 22) are top on
the hill. On downhill side a house of Sh. Virendra Mahavar
(26.7789297,76.1535368) was visited a significant crack of 5-10mm

were observed in house the cracks were running from the base to roof.

As per the information received from Mines Department, prior to
03.01.2025, there was no provision requiring the allotment of minor
mineral mining lease to maintain a prescribed minimum distance from
habitations, public places roads etc. However, w.e.f. 03.01.2025, the
provision requires that minor mineral mining leases be allotted only after

maintaining a minimum distance of 45 meters from habitation, public

12
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places,etc. and 10 meters from rural roads. Letter dated 14.07.2026

from Mines department is attached as Annexure-VIII.

The Committee observed that none of the mining lease holders
possessing blasting permission has carried out a Ground Vibration
Study, despite it being a mandatory requirement under the conditions
governing blasting operations. It is the responsibility of the respective
mine lease holders to conduct Ground Vibration Studies and ensure that
blasting operations are carried out in a safe and scientific manner by
controlling the Peak Particle Velocity (PPV), air overpressure (blast wave)
and ground vibrations through appropriate blast design and controlled

blasting techniques.

Copy of the photographs taken during the visit is enclosed as Annexure-
III-C.

3.2 District Dausa (Village Sikri, Tehsil Sikrai):

Joint committee visited the mining leases & affected area situated at Sikri

Village of Tehsil Sikrai, District Dausa on 27.04.2026 along with

representative of AME, Dausa and observations are as under:

Mining Leases/Area visited:

The committee visited total 12 mining leases in Sikri Village of Tehsil Sikrai

as per the news.

Statutory permissions and observations: The statutory compliances and

other details for all the 12 mining leases in the cluster are as per Table -2;

as under (details in table - 2 are as provided by the Mines Department):

Table-2
S.N. | Name of Area Mineral | Validity Blasting Distance CTO
Mining Lease | (in &Validity | of ECand | permission details | from Validity
Hectare) | of issuing (Short hole or nearest
Mining Authority | deep hole) abadi
Lease area/school

13
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Smt. Uganti 1.00 Masonry | 21-03- 25.09.2025 to 433 Meter 30-11-
devi wife of Stone, 2047 24.09.2026 2027
late Shri 21-03- (SEIAA)

Makkhan Lal 2047 Short Hole

Meena (ML

No.

313/1995)

M/s 1.00 Masonry | 11-02- - 451 Meter | 30-11-
Meenesh Stone, 2042 2027
Contractors 11-02- (SEIAA)

and 2042

Developers

Pvt. Ltd. (ML

No.

221/1990)

M/s Radhika | 1.00 Masonry | 27-06- - 392 Meter | 31-05-
Enterprises Stone 2054 2029
(ML No. 27-06- (SEIAA)

65/2003) 2057

M/s Radhika | 1.00 Masonry | 27-06- - 482 Meter 31-05-
Enterprises Stone 2054 2029
(ML No. 27-06- (SEIAA)

64/2003) 2057

M/s Ramiji 1.00 Masonry | 08-09- 514 Meter | Expired
Lal Meena Stone 2054 on 31-
s/o Roop 08-09- (SEIAA) 08-
Narayan 2054 2024
Meena(ML

No.

117/2003)

M/s Natthu 1.00 Masonry | 08-09- 16.03.2026 to 456 Meter | 28-02-
Singh (ML Stone 2054 15.03.2027 2029
No. 08-09- (SEIAA)

118/2003) 2054 Short Hole

M/s 1.00 Masonry | 22-07- 17.06.2025 to 45 Meter 31-10-
Ghusinga Stone 2054 16.06.2026 2026
Real Estate 22-07- (SEIAA)

and 2054 Short Hole

Investment

and

developers

Pvt. Ltd. (ML

No.

258/2003)

M/s 1.00 Masonry | 22-07- 17.06.2025 to 108 Meter 31-10-
Ghusinga Stone 2054 16.06.2026 2026
Real Estate 22-07- (SEIAA)

and 2054 Short Hole

Investment

and

developers

Pvt. Ltd. (ML

No.

14
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259/2003)

9 Smt. Usha 1.00 Masonry | 22-07- 06.10.2025 to 377 Meter | 30-11-
Gupta wife Stone 2054 05.10.2026 2027
of Shree 22-07- (SEIAA)

Rajkumar 2054 Short Hole
Gupta (ML

No.

324/2003)

10 Shree 1.00 Masonry | 07-02- 17.06.2025 to 316 Meter 30-11-
Rajendra Stone 2056 16.06.2025 2027
Prasad 07-02- (SEIAA)

Meena S/o 2056 Short Hole
Shree Hajari

Lal

Meena(ML

No. 1/2004)

11 Shree 1.00 Masonry | 08-03- 25.09.2025 to 427 Meter 28-12-
Harimohan Stone 2061 24.09.2026 2027
Prajapat S/o 08-03- (SEIAA)

Shree 2061 Short Hole
Chiraniji Lal

Prajapat(ML

No. 43/2008)

12 M/s Karni 1.0 Masonry | 12-92- 09.07.2025TO 90 Meters 31-08-
Kripa Stone 2058 16.06.2026 2028
Industries 12-02- (SEIAA)

(106/2006) 2058 Short Hole

All the mining leases have valid mining lease document from Mining
Department.

All the mining leases have valid Environmental Clearance issued from
SEIAA as per EIA Notification, 2006.

Out of all the Mining Leases, 11 were found having valid Consent to
Operate under the provisions of the Air Act’ 81 from the State Board.
In remaining O1 case, consent to operate expired on 31.08.2024. State
Pollution Control Board has issued show cause notice to the unit for
intended closure directions on 03.07.2026.

Out of all the Mining leases, only 08 have valid permission for Short
hole blasting from DGMS, and in remaining 04 mining leases no

details available.

15
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The Details of productions figures of the mining leases of last 05 years
are as per Annexure-IV-A.

No pillars/boundary demarcation was observed in any of the mining
lease.

Crushing activity at mining lease area: Five crushers aresituated in

the Sikri Village. Details are as under:

Sr. | Name of Unit Address CTO issued | Validity Production

No.

1 M/s M/s Village Sikri , 27.12.2022 | 31.12.2032 | 100,000.00
Jorwal Grit Tehsil:Sikrai, MTPA
Udyog. District:Dausa.

2 M/s Shri Nath | M.L. No. 08.01.2021 | 30.11.2030 | 800.00 TPD
Ji Stone 210/03,

Crusher. Village- Sikri,
Tehsil:Sikrai,
District:
Dausa.

3 M/s Village- Sikri, 12.02.2021 | 31.12.2030 | 1,200.00
Ghusingha Tehsil:Sikrai, TPD
Real Estate District:

Developers Dausa.
Pvt. Ltd.

4 M/s Karni Khasra No. 06.09.2023 | 31.08.2028 | 65654.00
Kripa 64 /05 Village- TPA
Industries. Sikri,

Tehsil:Sikrai,
District:
Dausa.

5 M/s Shri Khasra 21.03.2024 | 31.12.2033 | 1,200.00
Balaji Grit No.64/5, TPD
Udyog(Old Village- Sikri,

Name Shri Tehsil:Sikrai,
Balaji District:
Associates(Old | Dausa.
Name Shri

Balaji

Aggregates

Pvt.

As per the information provided by the office of the Assistant Mining

Engineer, Department of Mines and Geology, Dausa, vibration study has

not been conducted in this area so far. All the details(Area, Mineral,

mining plan, EC details, blasting permissions, production, illegal mining

etc.)provided by the office of the AssistantMining Engineer, Department

of Mines and Geology, Dausa is attached at Annexure-IV-A and as per

the details, minimum distance of the mining lease in the cluster from the
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nearest Abadi is reported 45 Meters. Also, details of the illegal mining
activity and further action taken from 01.04.2023 to 12.03.2026 is

attached at Annexure-IV-B.

Satellite view of the mining lease (106/2006) in the cluster at village

Sikri:

Google earth image 2022

Google earth image 2026

17
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Further, the Joint Committee, during analysis of historical Google
Earth imagery and field inspection, observed indications of
excavation beyond the sanctioned mining lease boundaries at
certain locations, suggesting instances of illegal/unauthorised
mining activity. The observations were corroborated with the field
conditions and warrant detailed verification by the Department of
Mines & Geology through DGPS survey and comparison with the
approved lease boundary plans. Details of violation observed are as

under:

» lIllegal excavation was observed as per the satellite imaginaryin one
mining lease (106/2006) and, the Mines Department informed that

they have taken action on it.

(As per the google earth image, the red rectangle boundary is the
approved lease boundary of M.L. 106/2006. And the yellow
polygon boundary is showing the excavation outside the lease

boundary)

e Illegal Mining in the cluster and Action Taken by Department of
Mines & Geology (Dausa)

As per the information furnished by the Office of the Assistant Mining
Engineer, Department of Mines & Geology, Dausa, continuous
enforcement action is being undertaken against illegal mining, illegal
transportation and illegal storage of minerals within its jurisdiction.
During the period from FY 2023-24 to 14.05.2026, a total of 435 cases
of illegal mining/transportation/storage were registered, 65 FIRs were
lodged and a total penalty amount of *3.20 crore was recovered from the

violators.

Further, with specific reference to the Sikri mining cluster, the
Department informed that action has been initiated against Smt. Ujanti
Devi (M.L. No. 313/1995), M/s Karni Kripa Industries (M.L. No.
106/2006) and Shri Harimohan Prajapat (M.L. No. 43/2008) for illegal
mining. Penalties amounting to 3,09,800/-, 222,13,750/- and

%3,12,500/-, respectively, have been imposed/recovered under the
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applicable provisions. No other illegal mining violations were reported in
respect of the remaining operational mining leases in the Sikri mining

cluster.

Copy of the photographs taken during the visit is enclosed as

Annexure-IV-C.

3.3 District Sawai Madhopur (Village Gangwara, Tehsil- Boli):

Joint committee visited the mining leases & affected area situated at
Gangwara Village of Tehsil Boli, District Sawai Madhopur on 28.04.2026
along with AME Sawai Madhopur and Regional Officer, RPCB, Sawai

Madhopur and observations are as under:
e Mining Leases/Area visited:

The committee visited total 07 mining leases in Gangwara Village of Tehsil
Boli, District Sawai Madhopur. Nearby village area and one temple were also

visited.

e Statutory permissions and observations: The statutory compliances
and other details for all the 07 mining leases in the cluster are as per

Table -3; as under (details in table- 3 are as provided by the Mines

Department):
Table-3
S | Name of Area | Mineral Validity of | Blasting | Distance CTO validity
. | Mining Lease (in &Validity of ECand permissi | from
N Hect | Mining Lease | issuing on nearest
are) Authority | details abadi
(Short area/scho
hole or ol
deep
hole)
1 | Dropadi Devi 1 Masonry 21-09- Short 40 Meter 29.02.2028
Chandel (M.L. Stone 2049 hole from
No. 22/1999) 21-09-2049 (SEIAA) boundary
of lease
2 | Beena Devi 1 Masonry 21-08- Short 180 Meter | 28.02.2029
Chandel (M.L. Stone 2059 hole from
No. 24/1999) 21-09-2049 (SEIAA) boundary
of lease
3 | Mukesh 1 Masonry 21-09- Short 120 Meter | 30.04.2029
Kumar Stone 2049 hole from
Chandel (M.L. 21-09-2049 (SEIAA) boundary
No. 25/1999) of lease
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Beena Devi Phyllites Nil Nil Nil Consent not
(M.L. No. 15-09-2053 valid
43/2002) (Cancelled on

24-09-20295)
Sunita Phyllites Nil Nil Nil Consent not
Chandel (M.L. 15-09-2053 valid
No. 41/2002) (Cancelled on

24-09-2025)
Rajshree Phyllites 26-05- Nil Nil 30.04.2029
Construction 21-09-2049 2016
(M.L. No. (Cancelled on | (DEIAA)
21/1999) 28-07-2025)
Rajshree Phyllites 26-05- Nil Nil 30.04.2029
Construction 21-09-2049 2016
(M.L. No. (Cancelled on | (DEIAA)
23/1999) 28-07-2025)

Out of all the Mining leases, 04 M. L. are cancelled and remaining 03
mining leases have valid mining lease document from Mining
Department.

Al the 03 Mining leases have valid Environmental Clearance issued
from SEIAA as per EIA Notification, 2006.

All the 03 Mining Leases were found having valid Consent to Operate
under the provisions of the Air Act’ 81 from the State Board.

All the O3mining lease have valid permission for Short hole blasting
from DGMS.

The Details of productions figures of the mining leases of last 05 years
are as per Annexure-V-A.

Pillars/boundary demarcation were observed in the mining lease.
Planation work was also observed near lease areas.

Crushing activity at mining lease area: Two stone crushers are

situated in the Gangwara Village. Details are as under:

Sr. | Name of Address CTO Validity of Production
No. | Unit issued CTO
M/Draupadi | ML NO- 11.12.2021 | 31.01.2032 133 TPD
Stone & 22/1999,
Crusher VILLAGE-
Works Gangwara
Tehsil:Boli,
District:
Sawai
Madhopur
M/s New ML NO- 23.10.2024 | 31.08.2029 | 450 TPD
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Chandel 25/1999,
Stone & VILLAGE-
Crusher Gangwara
Works Tehsil:Boli,
District:
Sawai
Madhopur

As per the information provided by the office of the Assistant Mining
Engineer, Department of Mines and Geology, Sawai Madhopur, vibration
study has not been conducted in that area so far. All the details (Area,
Mineral, mining plan, EC details, blasting permissions, production, illegal
mining etc.)provided by the office of the Assistant Mining Engineer,
Department of Mines and Geology, Sawai Madhopur is attached at
Annexure-V-A and as per the details, minimum distance of the mining
lease in the cluster from the nearest Abadi is reported 40 Meters. Also,
details of the illegal mining activity and further action taken from
01.04.2023 to 12.05.2026 is attached at Annexure-V-B.

Satellite view of the mining leases in the cluster at village Gangwara:

Google Earth Image 2026
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Further, the Joint Committee, during analysis of historical Google
Earth imagery and field inspection, observed indications of
excavation beyond the sanctioned mining lease boundaries at
certain locations, suggesting instances of illegal/unauthorised
mining activity. The observations were corroborated with the field
conditions and warrant detailed verification by the Department of
Mines & Geology through DGPS survey and comparison with the
approved lease boundary plans.Details of violation observed are as

under:

» lllegal excavation was observed as per the satellite imaginaryin two
mining lease (25/1999 &23/1999). And, the Mines Department
informed that they have taken action on mining lease 25/1999 and

mining lease 23/1999 is cancelled.

(As per the google earth image, the blue and yellow rectangle
boundaries are the approved lease boundaries in the cluster. And
the red highlighted polygons are showing the excavation outside the

lease boundaries)

e Illegal Mining in the cluster and Action Taken by Department of
Mines & Geology (Sawai Madhopur)

As per the information furnished by the Office of the Assistant Mining
Engineer, Department of Mines & Geology, Sawai Madhopur, continuous
enforcement action is being undertaken against illegal mining, illegal
transportation and illegal storage of minerals within its jurisdiction.
During the period from FY 2023-24 to 14.05.2026, a total of 1,478 cases
of illegal mining/transportation/storage were registered, 22 FIRs were
lodged and a total penalty amount of *17.46 crore was recovered from the

violators.

Further, with specific reference to the Gangwara mining cluster, the
Department informed that action has been initiated against M/s Mukesh
Kumar Chandel (M.L. No. 25/1999) for illegal mining. An Illegal Mining
Panchanama was prepared on 18.03.2026, following which a penalty of

%8,62,400/- was imposed and a notice was issued on 25.03.2026 under
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the applicable provisions. No illegal mining violations were reported in

respect of the other operational mining leases in the Gangwara cluster.

¢ Surrounding details : The Joint Committee visited nearby village area
and the nearby temple and interacted with the local residents present at
the site. The villagers expressed concerns regarding blasting operations
carried out in the nearby mining lease cluster and informed the

Committee that vibrations are experienced during blasting.

However, during the site inspection, the Joint Committee did not observe
any visible cracks or structural damage in the nearby residential
buildings or other structures which could be associated with the alleged

blasting activities.

Copy of the photographs taken during the visit is enclosed as

Annexure-V-C.

3.4 District Tonk (Nagarfort, Bhojpura, Phuleta, Binjari and Bilaspur):

Joint committee visited the area Nagarfort, Bhojpura, Phuleta, Binjari and

Bilaspur, District Tonk on 28.04.2026 and observations are as under:
Mining Leases/Area visited:

The committee visited the area. During the visit, ACF, Devli, Tonk and AME,
Tonk were also present along with the committee members.The AME
informed vide letter dated 30.06.2026 and as per the Mauka report dated
30.03.2026, no mining lease has been allocated by the Mines department in
the area of Nagarfort, Bhojpura, Phuleta, Binjari and Bilaspur, District
Tonk. This said area falls under Forest department. DCF, Tonk informed

vide letter dated 15/04 /2026 following:

a. The affected schools in the area as per the news article were visited
by ACF, Uniyara and it was informed that by the concerned school
Principals that it is a false news and there is no such problem in

the schools. No such cracks were observed in the schools.
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b. Also, the gram panchayat informed that it is a false news and no
blasting activity is being carried out in the area and there is no
such incident of cracks in the village houses.

c. The details regarding illegal mining activities and the action taken

by the Forest department is as per Annexure-7.

Copy of letter dated 30.06.2026 from Assistant Mining Engineer,
Department of Mines & Geology, Tonk and Letter from DCF, Tonk dated
15.04.2026 are collectively attached as Annexure-VI-A.

Copy of the photographs taken during the visit is enclosed as Annexure-
VI-B.

3.5 District Kotputli-Behror (Village Pawana Aheer, Tehsil Kotputli):

Joint committee visited the mining leases & affected area situated at Pawana
Aheer Village of Tehsil Kotputli, District Kotputli-Behror on 29.04.2026
along with representative of AME Kotputli and AEE, RPCB, Kotputli-Behror

and observations are as under:
e Mining Leases/Area visited:

The committee visited total 04 mining leases inPawana Aheer Village of
Tehsil Kotputli, District Kotputli-Behror. Nearby village area and one

schools were also visited.

e Statutory permissions and observations: The statutory compliances
and other details for all the 04 mining leases in the cluster are as per

Table -4; as under (details in table - 4 are as provided by the Mines

Department):
Table-4
S.N. | Name of Area Mineral | Validity of | Blasting Distance CTO Validity
Mining Lease (in &Validity | ECand permission from
Hectare) | of issuing details (Short | nearest
Mining Authority hole or deep abadi
Lease hole) area/school

24




50

Shri Mahendra | 4.8156 Quartz 18-01- Deephole 95 Meter 30-06-2027
Goyal (ML No. and 2055 (Till Blasting
5/2003) Masonry | the expiry | permission
Stone of mining DGMS order
18-01- lease dated 19-02-
2055 period) 2023
(SEIAA)
Shri Om 1.00 Masonry | 03-07- HEMM 45 Meter CTO expired
Prakash Stone 2056 (Till without on 30-11-
Yadav(ML No. 03-07- the expiry | Deephole 2025
214/2003) 2056 of mining permission
lease DGMS order
period) dated 07-07-
(SEIAA) 2025
Shri 1.00 Masonry | 03-07- - 65 Meter 31-12-2029
Radhagovind Stone 2056 (Till
Enterprises(ML 03-07- the expiry
No. 210/2003) 2056 of mining
lease
period)
(SEIAA)
Shri 1.00 Masonry | 03-07- - 225 Meter 30-06-2028
Ramcharan Stone 2056 (Till
yadav (ML No. 14-06- the expiry
294/2005) 2056 of mining
lease
period)
(SEIAA)

All the mining leases have valid mining lease document from Mining
Department.

All the mining leases have valid Environmental Clearance issued from
SEIAA as per EIA Notification, 2006.

Out of all the Mining Leases, 03 were found having valid Consent to
Operate under the provisions of the Air Act’ 81 from the State Board
and in remaining O1 case, consent to operate expired on 30-11-2025.
State Pollution Control Board has refused the application submitted
by the lessee for CTO vide letter dated 30.03.2026.

Out of all the Mining leases, only 01 have valid permission for Deep
hole blasting from DGMS, and another 01 mining lease having HEMM
without deephole permission.In remaining 02 mining leases no details
available.

The Details of productions figures of the mining leases of last 05 years

are as per Annexure-VII-A.
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No pillars/boundary demarcation was observed in any of the mining

lease.

Plantation was observed at ML425/2023.
Crushing activity at mining lease area: Four crushers were situated in

the Pawana Aheer Village. Details are as under:

Sr. | Name of Address CTO issued | Validity of Production

No. | Unit CTO

1 M/s VR K NO. 1044/987, |31/05/2024 | 30/04/2034 |400,000.00
Stone Village-Pawana TPA
Crusher Ahir, Tehsil-

(Old name- | Kotputli, Kotputli-
Om Grit Behror
Udyog)

2 M/s Ultra Khasra No. | 27/06/2025 | 30/04/2035 | 5,000.00
Prime 226/1, 225/2, TPD
Industries 227/1, 238/1,

226, 227/2,
238/2, 226/2,
Village-Pawana
Ahir, Tehsil-
Kotputli, Kotputli-
Behror

3 M/s Rani Khasra No. 973, 08/04/2024 | 31/01/2034 | 2,000.00
Dadi Grit Village-Pawana TPD
Udyog(Old Ahir, Tehsil-

Name Kotputli, Kotputli-
Vinayak Behror

Stone

Crusher,)

4 M/s RSV Khasra No. 25/03/2026 | 30/11/2035 | 1200-Metric
Stone 1082/975 , Tons/Day
Crusher 975/ 3, Village-

Pawana Ahir,
Tehsil- Kotputli,
Kotputli-Behror

As per the information provided by the office of the Assistant Mining

Engineer, Department of Mines and Geology, Kotputli, vibration study

has not been conducted in this area so far. All the details (Area, Mineral,

mining plan, EC details, blasting permissions, production, illegal mining

etc.)provided by the office of the Assistant Mining Engineer, Department

of Mines and Geology, Kotputliis attached at Annexure-VII-A and as per

the details, minimum distance of the mining lease in the cluster from the

nearest Abadi is reported 45 Meters.
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activity and further action taken from 01.04.2023 to 12.05.2026 is
attached at Annexure-VII-B.

Satellite view of the mining leases in the cluster at villagePawana

Aheer:

Google earth image 2025

Further, the Joint Committee, during analysis of historical Google
Earth imagery and field inspection, observed indications of
excavation beyond the sanctioned mining lease boundaries at
certain locations, suggesting instances of illegal/unauthorised
mining activity. The observations were corroborated with the field
conditions and warrant detailed verification by the Department of
Mines & Geology through DGPS survey and comparison with the
approved lease boundary plans.

(As per the google earth image, the Red color Polygons are the
approved lease boundaries in the cluster. And the yellow shaded
polygons are showing the excavation outside the lease boundaries
and the nearby school boundary is shown with yellowcolor polygon.)
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e Illegal Mining in the cluster and Action Taken by Department of
Mines & Geology (Kotputli Behror)
As per the information furnished by the Office of the Assistant Mining
Engineer, Department of Mines & Geology, Kotputli, continuous
enforcement action is being undertaken against illegal mining, illegal
transportation and illegal storage of minerals within its jurisdiction.
During the period from FY 2023-24 to 14.05.2026, a total of 671 cases
of illegal mining/transportation/storage were registered, 44 FIRs were
lodged and a total penalty amount of 341.52 crore was recovered from

the violators.

Further, with specific reference to the Pawana Aheer mining cluster, the
Department informed that action has been initiated against illegal
mining in the adjoining mining area. the Department informed that
action has been initiated against M/s Mahendra Goyal (M.L. No.
5/2003), M/s Om Prakash Yadav ( M.L. No. 214/2003)& M/s Radha
Govind Enterprises (M.L. No. 210/2003) for illegal mining. And penalty
0f %19,18,240/- and of *17,69,273/-were imposed on M.L. No.214 /2003
& 210/2003 respectively. No illegal mining violations were reported in
respect of the other operational mining leases in the Pawana Aheer

cluster.

Surrounding details : The nearby village area and school were visited.
The principal of the school was telephonically contacted and it was
informed that there is problem from the mining activities at the time of

blasting during school hours.

The school is located at a closer areal distance of 20-30meters from ML
5/2003.

The Joint Committee observed that no visible structural cracks or
damage were noticed in the nearby structures during the inspection.
However, the Principal of the nearby school informed telephonically
that blasting activities carried out in the nearby mining leases cause
disturbance during school hours. Considering the close proximity of
the mining lease cluster (approximately 45 metres from the nearest

habitation, as reported by the Department of Mines & Geology) and
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the absence of any Ground Vibration Study, the impact of blasting
operations on nearby sensitive receptors cannot be scientifically

assessed.

Copy of the photographs taken during the visit is enclosed as

Annexure-VII-C.

4.0 Conclusion:

1. The Joint Committee, in compliance with the directions of the Hon'ble
National Green Tribunal, Central Zone Bench, Bhopal, conducted
inspections of the mining lease clusters located in Prithvipura
(Jaipur), Gangwara (Sawai Madhopur), Pawana Aheer (Kotputli-
Behror), Sikari (Dausa) and the area comprising Nagarfort, Bhojpura,
Phuleta, Binjari and Bilaspur (Tonk). The Committee examined the
statutory permissions, Environmental Clearance conditions, Consent
to Operate, blasting permissions, mining activities, environmental
safeguards and interacted with the concerned departmental officers
and local residents.

2. During the inspection, the Committee observed that while most of the
mining lease holders possessed the requisite statutory approvals such
as Mining Lease, Environmental Clearance and Consent to Operate,
several deficiencies and non-compliances were noticed. These
included non-conduct of Ground Vibration Studies despite blasting
operations, non-maintenance of lease boundary pillars, irregular
submission of six-monthly Environmental Clearance compliance
reports, non-submission of plantation and CER/CSR related records,
and deficiencies in compliance with certain Environmental Clearance
conditions. In addition, indications of illegal/unauthorised excavation
were observed at certain locations, requiring detailed verification and
further action by the Department of Mines & Geology.

3. With regard to the concerns raised in the news item relating to
structural damage due to blasting, the Committee observed visible
cracks in certain residential structures and in a Government school

building at Prithvipura, Jaipur. However, no similar structural
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damage was observed during the inspection of the areas visited in
Gangwara (Sawai Madhopur) and Pawana Aheer (Kotputli-Behror).
Since no Ground Vibration Study had been carried out by the mining
lease holders in any of the inspected mining clusters, the Committee
could not scientifically establish or rule out the relationship between
blasting-induced vibrations and the observed structural damage.
Accordingly, all mining lease holders undertaking blasting operations
are recommended to carry out Ground Vibration Studies through a
competent agency and implement suitable blast design measures to
ensure safe blasting practices and compliance with the applicable
statutory conditions.

. Furthermore, considering the close proximity of the Prithvipura
mining lease cluster to residential habitations and the Government
school, the absence of Ground Vibration Studies by the mining lease
holders, the deficiencies observed in compliance with Environmental
Clearance conditions and the indications of illegal mining at certain
locations, the Joint Committee recommends that the Department of
Mines & Geology, Rajasthan shall not grant any new mining leases or
expansion of existing mining leases involving blasting in the
Prithvipura mining cluster until all existing lease holders conduct
Ground Vibration Studies through a competent agency, the findings
are examined by the competent authorities, identified non-
compliances are rectified and it is established that mining operations
can be carried out without adversely affecting nearby habitations,
public infrastructure and other sensitive receptors. This
recommendation is made in the larger public interest and in
accordance with the precautionary principle.

. In respect of the area falling under District Tonk, the Joint Committee,
based on the information furnished by the Forest Department, the
Department of Mines & Geology and the concerned Gram Panchayat,
found that no mining lease has been granted in the reported locations
and the allegations regarding blasting-induced damage to schools and

residential houses could not be substantiated during the inspection.
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6. Further, the Sub Office Jaipur, Regional Office, Ministry of

Environment, Forest and Climate Change (MoEF&CC), Gandhinagar,
has initiated action for verification of compliance with the conditions
stipulated in the Environmental Clearances granted to the concerned
mining lease holders. Accordingly, communication is being issued to
all the concerned Project Proponents directing them to submit the
latest six-monthly Environmental Clearance Compliance Reports,
along with documentary evidence regarding compliance with the
Environmental Clearance conditions, including Ground Vibration
Studies, plantation and green belt development, CER/CSR
commitments, environmental monitoring records and other statutory

environmental safeguards, wherever applicable.

5.0 Recommendations:

ii.

iii.

All mining lease holders undertaking blasting operations shall
immediately conduct Ground Vibration Studies through a competent
agency, as required under the conditions governing blasting
operations, and ensure that blasting is carried out in a safe and
scientific manner by controlling the Peak Particle Velocity (PPV), air
overpressure (blast wave) and ground vibrations through appropriate
blast design and controlled blasting techniques. The compliance
thereof shall be verified by the Department of Mines & Geology and
DGMS during inspections.

The Department of Mines & Geology, in coordination with DGMS,
shall ensure that blasting operations are carried out strictly in
accordance with the permissions issued by DGMS and that only lease
holders possessing valid blasting permissions undertake blasting
activities. Appropriate action may be taken against any violation of the
conditions of blasting permission.

The Department of Mines & Geology, in consultation with DGMS, shall
ensure that all mining lease holders undertaking blasting operations
adopt Electronic Delay Detonators (EDD) for controlled blasting,
wherever technically feasible and permissible, in place of conventional

delay detonators. The use of Electronic Delay Detonators shall be
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iv.

vi.

vii.

Viii.

ix.

S7

made mandatory in the mining lease cluster to achieve better control
over blast sequencing, minimize Peak Particle Velocity (PPV), air
overpressure and fly rock, and reduce the impact of blasting on
nearby habitations, schools and other sensitive receptors.

The Department of Mines & Geology shall ensure proper demarcation
and maintenance of boundary pillars of all mining leases to prevent
mining beyond the sanctioned lease boundaries.

All Project Proponents shall ensure strict compliance with every
condition stipulated in the Environmental Clearance. In particular,
Ground Vibration Studies shall be carried out immediately wherever
blasting is undertaken; plantation and CER/CSR commitments shall
be implemented and properly documented; and six-monthly
Environmental Clearance Compliance Reports shall be submitted
regularly to the concerned authorities.

The compliance status of the Project Proponents shall be examined by
the Regional Office, MoEF&CC, and appropriate action shall be
recommended in accordance with the provisions of the Environment
(Protection) Act, 1986, the EIA Notification, 2006, and other applicable
statutory provisions in cases where violations or non-compliance of
Environmental Clearance conditions are established.SEIAA Rajasthan
shall initiate appropriate action under the Environment (Protection)
Act, 1986 and the EIA Notification, 2006 on recommendation of the
Regional Office of MoEF&CC, Gol against Project Proponents found
violating the Environmental Clearance conditions.

The Rajasthan State Pollution Control Board shall continue periodic
monitoring of ambient air quality and ambient noise levels in the
affected area, particularly near residential habitations and take action
wherever violations are observed.

The Department of Mines & Geology shall strengthen surveillance and
enforcement against illegal mining and unauthorized blasting
activities in the area and take action in accordance with the provisions
of the applicable statutes.

In view of the complaints received from the local residents and the

proximity of the mining lease cluster to the habitation and the school,
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the concerned authorities shall establish an effective mechanism for
periodic inspection and prompt redressal of complaints relating to
blasting, dust emissions and other environmental issues.

The mining lease holder without a valid Consent to Operate (CTO)
shall not undertake operations unless the required consent is
obtained from the Rajasthan State Pollution Control Board.

In reference to Prathvipura, looking to the close proximity of the
mining lease cluster to residential habitations and other sensitive
receptors, the complaints received from the local residents regarding
blasting impacts, and the absence of any scientific Ground Vibration
Study, the Department of Mines & Geology is recommended not to
grant any new mining leases or expansion of existing mining leases
involving blasting in the area until a comprehensive Ground Vibration
Study is conducted by the existing lease holders through a competent
agency and the findings are duly examined by the competent
authorities. This recommendation is made in the larger public interest
and in keeping with the precautionary principle to ensure that mining
activities do not adversely affect the safety of nearby habitations and
public infrastructure.

In reference to Prathvipura, a structural stability assessment of the
affected residential houses and the Government Upper Primary
Sanskrit School may be carried out by a competent Government
engineering institution/technical agency to ascertain the nature,

extent and probable cause of the observed cracks.

Bpst pd——

(Pooja)
Regional Officer, RSPCB,
Jaipur (North)

(Sunil Kumar Meena)
Sc-E, CPCB
RD, Bhopal

(Er. Mahesh Dutt Purohit)
Sc-D,
MoEF&CC, Gol (SRO-
Jaipur), Regional Office
Gandhinagar
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Item No.05 59

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No.185/2025(CZ)
(Earlier O.A. No.625/2025-PB)

News Item titled "3 & AT FaAH

& 3¢ fawdie SHoflar SRRTE geeid: HidY Wpdl do

9 @ YHIS H $IU S1d " appearing in

The Rajasthan Patrika dated 24.11.2025 Suo Moto

Vs.
Central Pollution Control Board & Ors. Respondent(s)

Date of Hearing: 30.01.2026

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE MR. SUDHIR KUMAR CHATURVEDI, EXPERT MEMBER

For Applicant (s): None.

For Respondent(s): Ms. Diksha Chaturvedi, Adv. for R-3
Mr. Yadvendra Yadav, Adv. for CPCB
M. Shoeb Hasan Khan, Adv. for State of Rajasthan

ORDER
Learned counsel appearing for the State of Rajasthan Mr. Shoeb Hasan

Khan has submitted that the matter relates to the Districts Tonk,
Sawaimadhavpur, Jaipur and Kotputli and further prayed the District
Magistrate and the Department concerned of above districts may also be
added as a respondent. Accordingly, office is directed to implead the persons

as respondents as follows :-

i. The District Magistrate, Tonk, Rajasthan as
Respondent No. 5
ii.  The District Magistrate, Swaimadhavpur, Rajasthan as
Respondent No.6
ii. The District Magistrate, Jaipur, Rajasthan as
Respondent No. 7
iv. The District Magistrate, Kotputli Rajasthan as

Respondent No. 8.

2. Office is directed to issue notice to the newly added respondents. Newly

added parties are directed to submit the reply within three weeks.

0.A. No.185/2025(CZ) News Item titled "3¢@l &34 Hiftha G I R fawdte weelia M‘ﬁ?ﬁm

IEY: HidR Wdl 9% 9 @ YHIG ¥ BU W4 § appearing in The
Rajasthan Patrika dated 24.11.2025 Vs. CPCB & Ors.

Annexure-I
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3. Registry is directed to take necessary steps for service to the newly added

respondents by both ways and also on available email.

4. Reply on behalf of respondent no. 2 State Pollution Control Board has been
filed. Learned counsel for CPCB has sought a short time to file the reply.
The same may be file within two weeks.

S. In the meantime, we deem it just and proper to constitute a committee with
direction to visit the site and submit the factual and action taken report.

Members of the committee are as follows :-

i. One representative of the Regional office, CPCB, Bhopal
ii. One representaﬁve of MoEF&CC, Jaipur, Rajasthan d
ili. One representative nominated by the Member Secretary,
State Pollution Control Bda.rd, Jaipur, Rajasthan.

6. The Committee is directed to visit the place and submit the factual and
action taken report within six weeks. The State PCB will be the‘ nodal agency
for co::)rdi.nation énd logistic support.

7. Registry is directed..to supply the rgquired documents and copy of the
application to the committee and respondents within a week.

8. The report in the matter be filed by the Committee through email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF. B

List it on 10t Aprii, 2026.

Sheo Kumar Singh, JM

Sudhir Kumar Chaturvedi, EM

30t January, 2026,
OA No.185/2025(CZ)
PN

2

News Item titled "3 & IR AN 3R 3¢ fAedie Tt srgeféra
2§ TR el 9% o @ YA F B9 A4 & appearing in The
Rajasthan Patrika dated 24.11.2025 Vs. CPCB & Ors. 35
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&R Frdemery (em), e AT
SUId UG fgzr S '7:"‘. LIFE
(wafawer, o va wreEry oRed e wRa W) l
CM-13012/5/2026-LAW-RD-Bhopal/24863/ 7Yt 9 fe=iien: 13 w=adt 2026
ufa, Most urgent
maﬁa NGT Case
ST 19 Tgyur o s
T-4, SRTCRHT TRA

I TR, SR - 302004

fawa: NGT OA No. 185/2025(CZ) “News Item ti
. ; : titled "3FTCE T M G B <3
appearing in The Rajasthan Patrika dated 24.11.2025 Suo Moto Vs
Central Pollution Control Board & Ors.” # #Ri&R} ¥ =195 a&d| '

e e A, grr ik S i 30/01/2006
Heleg,

U WA WA gRI ReA: 30/01/2026 B Rrwaifd weww A wiika ey
Wmmwﬁ | fawaifd gevor & At Tl gr e s @1 e R
&, fored Fsig ey fidam 91, HIUIS; Ui raferd, TafaRul, o Ud sierary URad Ty
YRA WER, SR YT I8 Tgu01 =0 318, IR0 & ufafify wfire & '

AW P IFER Iq AN GRT R RO 5 F IR Factual & Action Taken Report
TR IR &: T & HoR FH1G G008, & 0l TRgd & gnft | TPl H gaTg Y anrelt fafy
fetieR 10/04/2026 B\ o @1 75 & | e TR ST T T T aé e weret @t |

i
Sad BT v 39 Pfey & f Fha AR H0L, e & @erza 5- 9617007250, S,
sunil.cpch@gov.in) @ it farn 7 8 | 3R § b I B Pt 2 Ry PrufRg o

v ; I i E] Il
W ' o,

7 ”.amﬂawblam

%%\A EE P e

afafer: N
1. fdiora g, fafy srgum, SHfAA, R b3 1 ofR g e |
2 aﬁa@awﬁmﬁwﬁa'é’ﬁuﬁaﬁwf:/ B 3R o g v

mﬁ Wﬂ w@ W\_s) Ha%gH HRIATS] o |
& A4 e
\oh m‘”\ oS V) @‘5\(\};
i\ Qp\rb \@\”J\\M‘&’ e &efta i
‘AT ReTH OF TEgR & T R
A ofdy HaEw e
et oftw, §-5, # O TR, Hare-462016 oftder s
oo : 0755-2775385, 2775386 et arsfar 7R, Reel-110032
g fordus ZrvEE @ 0755-2775384 GUHT % : 011-43102030

§-A: cpcb.bhopal@gov.in, TATEE: www.cpeb.nic.in
2 “Rarer gor cnfEeE” w1 FY ARHR

36
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Leqad -225
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Rajasthan State Pollution Control Board

Headquarter, 4, Insthutional Area, JhalanaDoongri, Jaipur-302004
Phone :0141= 2716804, 2716800 e-muil ;membsr-secretary@rpeb nic.in
Helpline No.; 01412716877

No. F.10 (802) RPCIVLegal/NG'T/2028/ | Y 9y Date; 91 } 04| 0g ¢

glonal Officer

Subject: « NomInation of Member cum Nodal officer to Joint Committee In complisnce with the Order
dated 30.01.2026 passed by the Hon'ble National Green Tribunal, Central Zone Bench, Bhopal

In O.A. No. 185/20253 (CZ), Buo Moto_on basis of News ltem titled * $2E) 777 mifthan

QR 7 Ty fawde ot gt zew: #faT v ow 1w @ unw A @
" appearing In The Rejusthan Patrika dated 24.11,2025 vs, Central Pollution Control

Board & Ors,
Sir,

This Is with reference to the subject cited above, the Hon'ble National Green Tribunal, Central
Zone Bench, Bhopal, vide order dated 30.01.2026 In Original Application No, 185/2025 (CZ), Suo Moto
va. Central Pollutlon Control Board & Ors, has constituted a Joint Committee and directed, inter alia, as
follows:

“8. In the meantime, we deem I Just and proper to constitute a commitiee with direction to
vislt the slte and submif the fuctual and actlon taken report. Members of the committee
are ay follows:=
I, Ona representative of the Reglonal office, CPCB, Bhopal
ll. One representailve of MoEF&CC, Jalpur, Rajasthan

. One representutive nomlnated by the Member Secretary, State Pollution Control
Board, Jalpur, Rajusthan,
8. The Commlitiee In directed to vivlt the place and submilt the fuctual and actlon taken report
within slx weeks, The State PCB will be the nodal agency for coordination and loglstic
support”,
In cofnj:al lance with the directions of the Hon'ble Tribunal, you are hereby nominated as the
Member cum Nodal officer to Joint Committee representing the Rajasthan State Pollution Control Board,
You are directed to coordinate with all concerned and ensure timely submission of the report in
accordance with the directions of the Hon'ble Tribunal,

A copy of the Tribunal's order dated 30,01,2026 is enclosed herewith for your reference and
necessary action.
Enlcs-As above

(Kapil Chandrawal)
Member Secretary
Copy to the following for information / necessary action:- .
1. F!Rysalt;lnul Director? Reglonal Directorate , MoEF & CC, Aranya Bhawan , Jaipur
2. Reglonal Director, Regional Directorate (Central) , CPCB, Bhopal ‘ '
3. Reglonal Officer, RSPCB, Jalpur (South)/Jalpur (City) Kotputli-Behror/ Bundi/Sawai Madhpur with
direction to provide information/documents related with matter and coordinate to Joint Committee so
that factual and action taken report may be submitted within time,

Signature
Digitally siiriad by

RajKa| Ref Ho.. PP Designation gkle
20712160  ODU% Date: 20286. ;

: BH75% Reason: Appr

1}0
Reglonal Office, ,‘a{P /
Rajasthan State Pollutlon Control Board, ,1>: 5,
Jalpur (North) v @3'
Mubile No.: 7073881777 Ny
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GOVERNMENT OF IND|
AR 3 & Serany eRad mrarerg
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE
CHANGE
mcmh r::ﬁwx;(ag a:w: PRI, TR Regional Pl
; nagar/(Sub-Regional Offj i
g ce, Jaipur) :\# LIFE
) 11-2;3 IROTHIE *, FIONAEEA AT 87, TG - 30300y, A-218, |
ARANYA BHAWAN" Jhalana Institutional Area, Jaipur-302004
IA/Tel No: 0141-2713786, 2713778 Email: iro.jaipur-mefcc@gov.in
!

fAanA .
Dated: ;' Esbruery, 2026

Ja &#,

FeE A,

TS| T ‘uqur ﬁm mg‘
Wa 4am m,
Frera Z, Y- 302004

Sub: Nomination of an official for the Joint Committee for Site Visit in compli i
pliance with the
Order dated 30.01.2026 passed by the Hon'ble NGT (Central Zone Bench, Bhopal) in O.A. No.

185/2025 (CZ); Suo Moto vs. CPCB & Ors. regarding news item In Rajasthan Patrika dated
24.11.2025- reg.

Ref: RSPCB letter dated 24.02.2026.

Sir

In reference to the above cited O.A No 1B5/2025 (CZ) and captioned letter regarding
nomination of the Officer from SRO Jaipur, MoEF&CC, Government of India, this is to inform that Shri
Mahesh Dutt Purohit, Scientist-D (Mob: 9413845550; email: mahesdull.purohit@qov.in) has been
nominated from this office as a member of the Joint Commitiee.

‘ 2. This issue with the approval of the Competent authority.

§. #%W A QORA/ Er. Mahesh Dutt Purohit
&, '8 / /Sclentist-D & HOO

Copy to following for information

1. The Scienust-F, Monitoring Cell, Ministry of Environment, Forest & Climate Change, 3rd Floor.
Vayu Wing. Indira Paryavaran Bhawan, Jor Bagh, New Delhi - 110003
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R §OR
wrted afy g, wm w8 g R, s
U O, WS wem, R wnf, @ W, FagR — 302005,
TIA F. 0141-2227404 email:me.jaipur@rajasthan.gov.in

HHI: W/m/m/iﬁﬁ—s/f&ﬁq/zm feid: auT TR
& IRFR (STR)

ST I WSuor =7 wvea,

AS 0 5 B WA, FPIATEY, Haw s,

SAYR |

fawa:—Regarding Hon'ble NGT OA No. 185/2025 Suo Moto Vs State of Rajasthan
& Ors.

THT.—3HT 95 HHS F.No.RPCB/ROJP/N/Legal-227/481-485 Dated: 09.07.2026
3 T A
eIy,

IR Rygrrfa Rife @ 3 w7 § g asha sRa aftrewr, A
WF ¥9, A gN AReE Telld v wear 185,/2025 (Hlowiso) # wiRd S
feeid 30012026 A grerT ¥ A T aen FuiRa weg # AR F AEE B ARl
JATED PYAE 7Y 9 2
W:UW@HR
a4,

(T SIS
gy aifrg=m, SaR

Signature

Digitally signed by

Designation Aiini qi
RajKaj Ref No.: ‘_‘ Dateg2026 12:15 IST




Detalls of Mining lease required In 0.A. No. 185/2025

L . |Addresy

.3 |Production

Status of Environmental Clearance

Blasting permission details
[Short hole or deep hole)

Validity of EC
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: HEMM Permission With
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- 7
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Gyen Kiand-2. Near Kala e Pz gl A T2 The Erpiry O aﬁ:pg_ﬁ
Patther, indirapuram, TPA{ROM) |f2Te6 18042022 R 17 04 2072 The mining Lease | o Dated 02-05-2024)
Gaysbad, vt Pradesh s & fag wweda £ Period)

PYAL WALDN 1 DHANL o T TR e o 30-09-2024 T0 18-12-
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Trtoy wf aftwwm, @ gt qRwe R, sage
oW o, @ e, Res anf, W w@hm, T — 302008,
TRMTY . 0141-2227404 email:me.jaipur@rajasthan.gov.in

IS T/ T/ TR/ Erii—s5 / g / 2026 fei®: aur gemr

A RSN (SWR) ‘
TR Vo WguvT fg=er Juee,
AT 0 5 B A, APIAEY, Waw A,
AR |
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B Hed H|

e e TR T

HEley,
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ILL MINING LIST 01.04.2023 TO 12.05.2026

Yo fes i

e B
$or /3
a_v/?ﬁrr.

MINER
AL

ArT(e

TEHSIL

Giel | 9l [ |F [ THANA
IPET [ NAME

AT

R SR

gferet
et
B B

———

TS
T A
T S

TSI
e

e

TASILE

e

AT

= v

[E

01.05.2023

ILL
MINING
MEAAF7F
5JN24441
96
COMPRES
SORTT

MARBLE KH

A @UeT

115.2

aandhi

125000

187040 312040 O[AANDHI

208

with min

o

o

N

05.05.2023

ILL
MINING
JCBRJ 29
EA 0577

ORD EARTH}

NIEREREES

500

bassi

120000

30000 150000 O(kanota

213

with min

MINES

w

09.05.2023

ill MINING
jcb RJ 14
EA 6476
AND JCB
HAR3DXX
TA014963
86,3 TT, 1
DUMPER

MES STON]

ERIECH

784

amer

515000

344960 859960

o

DOLATPUR

220

with min

MINES

25.05.2023

ILL
MINING
RJ 25 EA
0704 JCB

MES STON]

IS TR

20

bassi

100000

8800 108800 0[BASSI

226

with ms

MINES

U1

14.06.2023

ILL MIN
JCB
1742216H
2011 AND
DUMPER
R} 41 GA
5574

ORD EARTH}

AR el

420

amer

220000

25200 245200

o

DOLATPUR

277

with min

MINES

44
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(2}

06.07.2023

ILL
MINING
ORDARNY
EARTH
POCLAIN
SR
NUMBER
VCEC210D
10025288
3AND1
DUMPER
RJ 39 GA
5862

ORD EARTH}

AR el

1050

bassi

220000

63000

283000

BAGRANA

304

with min

MINES

~

06.07.2023

ILL
MINING
MES
STONE 6
T

MES STON]

ERIECH

1080

bassi

170000

475200

645204

BAGRANA

305

with min

MINES

00

07.07.2023

ILL
MINING
ORDARNY
EARTH
JCB
NUMBER
3602000/
H0031598
9AND 1
TT RJ 47
RA 0466

ORD EARTH}

AR el

bassi

145000

360

145360

JATWADA

308

with min

MINES

(Y]

12.07.2023

ILL
MINING
ORDARNR
Y EARTH
JCB
H0001938
18 AND 3
T
719903,S3
24D96893
,73466

ORD EARTH}

AR el

88

amer

195000

5280

200280

o

DOLATPUR

309

with min

MINES

10

23.07.2023

ILL
MINING
BAJRI JCB
RJ 42 EA
0240

BAJRI

qoRY

539

SerErg T

{dudu

120000

242550

362550

dudu

IN NADI

400000

117.6

MINES

45
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11

26.07.2023

ill mining
mes stone
dantli
sanganer
2 pocklain
1-kamatsu
200pc and
2-01s1-
052030

MES STON]

ERIECH

2160

chaksu

220000

950400

585200

585200

SHIVDASPY

332

with min

MINES

12

07.08.2023

ill mining
JCBRJ 14
EA 7046

MES STON]

EEIEN

175

EEEIIE

mojmabad

120000

77000

197000

BANDHE K

339

with min

MINES

13

21.08.2023

ILLMINTT
1-
MBNAAAJ
GLNJAO9S6
95 2-
MEA2EE6
1DJ11185
914

MES STON]

ERIECH

230.4

BT

bassi

70000

101376

171376

kanota

351

with min

MINES

14

21.08.2023

ILLMINTT
1-
MBNAAAE
ALLICO636
0/RJ 14

RD 7790 2
NJBD0036
1GC

MES STON]

IS TR

230.4

BT

bassi

70000

101376

171376

kanota

352

with min

MINES

15

21.08.2023

ILLMINTT
1-
755712/RJ
14 RB
8625 2-

381544

MES STON]

ERIECH

230.4

BT

bassi

70000

101376

171376

kanota

352A

with min

MINES

46
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16

23.08.2023

ILL MING
i
COMPRES
SOREN
N15591/7
9NH7006
AAGPI 2-
tt
D0004186

MES STON|[=ISTT ueerR

28.8

chaksu

145000

12672

157672

chaksu

355

WITH MIN

MINES

17

23.08.2023

ILL MING
JCBRIJ 14
EA 3090
TT 960351
TT 656451

MES STON]

IS TR

158

chomu

170000

69520

239520

chomu

356

WITH MIN

MINES

18

23.08.2023

ILL MING
JCBRJ 23
EA 0304
TTRJ37
RA 5501
TT 679355

MES STON]

IS TR

158

chomu

170000

69520

239520

chomu

357

WITH MIN

MINES

19

29.08.2023

ILL MIN
JCB
1248456
G 2006
AND 1-TT
NKA2ELJO
740/0482
22-TT
JVBWO000
90

MES STON]

IS TR

882

bassi

170000

388080

558080

kanota

362

with min

MINES

20

30.08.2023

ill mining
ML
number
58/1997
sitanath ki
dungri
chomu

MES STON]

ERIECH

1560

chomu

20000

686400

706400

o

ill mining M

364

LESSE MIN

o

MINES

47
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21

05.09.2023

ILL MING
CHAKMA
NOHARPU
RATH
AMERTT
COMPRES
SOR
NUMBER
RJ 52 RA
1008 AND
JCB EX SR
NUMBER
2239925
JS 205

MES STON]

ERIECH

1950

FHHAGIYRT

amer

245000

858000

1103000

o

persanal sy

366

with min

MINES

22

12.09.2023

ILL
MINING
ORD.
EARTH
JCBRIJ 14
EA 6749

ORD EARTH}

IR e

56

bassi

120000

3360

123360

kanota

369

with min

MINES

23

02.10.2023

ill mining
ms 1tt
MBNGAA
CDANRAO
6747 TT2-
MBNGAAE
RPLID002
16

MES STON]

EEIEN

160.6

bassi

70000

70664

140664

BAGRANA

385

with min

MINES

48
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24

16.10.2023

ill mining
dantli
sanganer
jcb
H0021969
41-TT
$324D320
46/78533
62-TT
S324C717
15/55794
23-TT
MBNAAAJ
GL11614/
RPL2KLAO
112

MES STON]

ERIECH

144

chaksu

195000

63360

258360

o

SHIVDASPY

with min

MINES

25

26.10.2023

ILL
MINING
ORD
EARTH
JCB
HAR3DXX
TA014963
86 AND
DUMPER
RJ 05 GB
0852

ORD EARTH}

AR el

157

amer

220000

9420

229420

o

DOLATPUR

408

with min

MINES

26

25.10.2023

ILL
MINING
RAMPHO
oL
MEENA (
JCBRI 25
EA
0289/H00
075278)

MES STON]

ERIECH

180

bassi

120000

79200

199200

BAGRANA

420

with min

MINES

27

08.11.2023

ILL
MINING
ttRJ 14 RB
5123

MES STON]

IS TR

74

amer

45000

32560

77560

HARMADA

433

with min

MINES

49
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28

28.11.2023

ILL
MINING
OR EARTH
1POCEN
84980660
2-
DUMPER
RJ 14 GH
1301

ORD EARTH}

AR el

160.6

RIGNIEREIREIT

bassi

220000

9636

229636

BASSI

443

with min

MINES

29

30.11.2023

ill mining
marble
khanda 1-
L&T
HYNDQO2
LEO00116
92-
HYNDQ40
2AE00011
7

MARBLE KH

A @S

185.25

guTel b,

jamwaram|

240000

268613

508613

[=

VANPAL N/

445

with min

MINES

30

05.12.2023

ill mining
hardi
hardhyan
pura TT
WITH
ComP
S3251N74
302/MEA
8D061KP2
510400

MES STON]

EEIEN

504

bassi

120000

221760

341760

kanota

1140/06.1
2.2023

F630

case dairy

o

MINES

31

08.12.2023

ill mining
lunetha
aandhi jcb
MDZAM2
EFCM6C4
9837

MES STON]

IS TR

156

jamwaram|

120000

68640

188640

RAISAR

448

with min

MINES

32

18.12.2023

bhavgard
badha th
sanganer
ord earth
ill mining

ORD EARTH}

AR el

WIS G,

Sanganer

o

khonagoriyf

0865/23/1
8.12.2023

F631

with min

MINES

50



76

33

21.12.2023

ILL
MINING
CHEINPUR
A BASSI
MES
STONE

MES STON]

ERIECH

242.4

Exsill

bassi

145000

106656

251656

BASSI

461

with min

MINES

34

28.12.2023

ill ming tt
compCH
87540064
/8760

MES STON]

ERIECH

15

dudu

145000

6600

151600

dudu

468

with min

MINES

35

30.12.2023

ill mining
tt
MEAAF7D
5KL23232
20

MARBLE K}

A GUST

23.2

gqTel TP,

jamwaram|

45000

33640

78640

o

VANPAL N/

470

with min

MINES

36

29.12.2023

ill mining
DANTLI
SIROLI JCB
RJ 07 EA
0473

MES STON]

ERIECH

201.6

ESIEERN

Sanganer

120000

88704

208704

o

pratap nag

471

with min

MINES

37

29.12.2023

ill mining
DANTLI
SIROLI JCB
H0003424
4/RIOLEA
0650

MES STON]

ERIECH

230.4

chaksu

120000

101376

221376

(=]

SHIVDASPY

472

with min

MINES

38

08.12.2023

ill mining
lunetha
aandhi jcb
MDZAM2
EFCM6C4
9837

MES STON]

IS TR

156

jamwaram|

120000

68640

188640

RAISAR

448

with min

MINES

39

18.12.2023

bhavgard
badha th
sanganer
ord earth
ill mining

ORD EARTH}

AR el

WIS G,

Sanganer

(=]

khonagoriyf

0865/23/1
8.12.2023

F631

with min

MINES

51



77

40

21.12.2023

ILL
MINING
CHEINPUR
A BASSI
MES
STONE

MES STON]

ERIECH

242.4

Exsill

bassi

145000

106656

251656

BASSI

461

with min

MINES

41

28.12.2023

ill ming tt
compCH
87540064
/8760

MES STON]

ERIECH

15

dudu

145000

6600

151600

dudu

468

with min

MINES

42

30.12.2023

ill mining
tt
MEAAF7D
5KL23232
20

MARBLE K}

A GUST

23.2

gqTel TP,

jamwaram|

45000

33640

78640

o

VANPAL N/

470

with min

MINES

43

29.12.2023

ill mining
DANTLI
SIROLI JCB
RJ 07 EA
0473

MES STON]

ERIECH

201.6

Sanganer

120000

88704

208704

o

pratap nag

471

with min

MINES

44

29.12.2023

ill mining
DANTLI
SIROLI JCB
H0003424
4/RIOLEA
0650

MES STON]

ERIECH

230.4

chaksu

120000

101376

221376

(=]

SHIVDASPY

472

with min

MINES

45

08.01.2024

ILL
MINING
MES
STONE
GHATATT
CHNO
524180/S
324C6422
1

MES STON]

IS TR

47.2

bassi

45000

20768

65768

BASSI

~

with min

MINES

52



78

46

10.01.2024

ILL
MINING
MES
STONE
KHORA
SHYAMDA
S AMER 8
TT seized
1-RJ 14
RA 9993 2-
RJ52 RA
2587 3-
692658 4-
510664 5-
RJ 14 RB
9304 6-
83266 7-
MNNAAA
EFPHJLOO
451 8-RJ
21RH
0366

MES STON]

ERIECH

193.75

EERN

amer

240000

85250

325250

o

DOLATPUR

~

with min

MINES

47

16.01.2024

ILL
MINING
NURPUR
KI PAHADI
TH
JAMWAR
AMGARH
TTS3251N
56552

MES STON]

ERIECH

34.8125

qreT A i

jamwaram]

45000

15318

60318

o

TALA CHOK

0016/202
4 DATE
16.01.202
4 F632

18

with min

MINES

MINES FIR

0016/2024 DATE 16.01

48

16.01.2024

ILL
MINING
NURPUR
KI PAHADI
TH
JAMWAR
AMGARH
TTRJ 14
RC 8789

MES STON]

I TR

37.5

qrer A

jamwaram|

45000

16500

61500

o

TALA CHOK

0016/202
4 DATE
16.01.202
4 F632

19

with min

MINES

MINES FIR

0016/2024 DATE 16.01

53



79

49

16.01.2024

ILL
MINING
NURPUR
KI PAHADI
TH
JAMWAR
AMGARH
T
S324D634
86/88301
9

MES STON]

ERIECH

37.75

qreT A 7

jamwaram|

45000

16610

61610

o

TALA CHOK

0016/202
4 DATE
16.01.202
4 F632

20

with min

MINES

MINES FIR

0016/2024 DATE 16.01

50

16.01.2024

ILL
MINING
NURPUR
KI PAHADI
TH
JAMWAR
AMGARH
TT729574
/53251D8
8979

MES STON]

ERIECH

40.5

qreT A i

jamwaram]

45000

17820

62820

o

TALA CHOK

0016/202
4 DATE
16.01.202
4 F632

21

with min

MINES

MINES FIR

0016/2024 DATE 16.01

51

16.01.2024

ILL
MINING
NURPUR
KI PAHADI
TH
JAMWAR
AMGARH
TTS324D3
5422/785
904

MES STON]

ERIECH

33.75

qreT A i

jamwaram]

45000

14850

59850

o

TALA CHOK

0016/202
4 DATE
16.01.202
4 F632

22

with min

MINES

MINES FIR

0016/2024 DATE 16.01

54



80

52

15.01.2024

ILL
MINING
GEP AREA
IN 93/02
AND
66/01
KHORA
MEENA
AMER L&T
SR NO-
SP205856
1

MES STON]

ERIECH

550

WRT Hom 2

amer

120000

242000

362000

KHORA ME

23

with min

MINES

53

17.01.2024

ILL
MINING
KHASRA
NUMBER
407
MAHESH
WAS TH
PHULERA
T
RNESXEAO
255

MES STON]

EEIEN

300

EEEIIE

phulera

45000

132000

177000

bandhe ke

22/2024
17.1.24
JOBNER
F633

41

with min

MINES

MINES FIR [22/2024

54

17.01.2024

ILL
MINING
KHASRA
NUMBER
407
MAHESH
WAS TH
PHULERA
TTA82148

MES STON]

IS TR

250

EEEEIIE

phulera

45000

110000

155000

bandhe ke

22/2024
17.1.24
JOBNER

42

with min

MINES

MINES FIR [22/2024

55

17.01.2024

ILL
MINING
KHASRA
NUMBER
407
MAHESH
WAS TH
PHULERA
T
$3251D88
053

MES STON]

ERIECH

360

T B 9

phulera

45000

159720

204720

bandhe ke

22/2024
17.1.24
JOBNER

43

with min

MINES

MINES FIR [22/2024

95



81

56

17.01.2024

ILL
MINING
KHASRA
NUMBER
407
MAHESH
WAS TH
PHULERA
T
RNJSHEN2
108

MES STON]

ERIECH

315

T B 9

phulera

45000

138600

183600

bandhe ke

22/2024
17.1.24
JOBNER

44

with min

MINES

MINES FIR

22/2024

57

17.01.2024

ILL
MINING
KHASRA
NUMBER
407
MAHESH
WAS TH
PHULERA
TT RJ 47
RA 4838

MES STON]

ERIECH

315

T B 9T

phulera

45000

138600

183600

bandhe ke

22/2024
17.1.24
JOBNER

45

with min

MINES

MINES FIR

22/2024

58

19.01.2024

ill mining
brick
earth BBI
MARKA
MOKHAM
PURA
DUDU

BRICKEART]

sc et

dudu

698880

20000

300000

418880

mojmabad

0013/19.1
.24
MOJMAB
AD

F635

with min

MINES

59

23.01.2024

ILL
MINING
BAJRI
MASI
NADI
LADANA
TTRJ30
RA 3726

bajri

146

phagi

45000

65700

27700

83000

phagi

68

IN NADI

100000

MINES

60

26.01.2024

ILL
MINING
ORD
EARTH
KHASRA
NO
1084/63
AND
1084/55

ORD EARTH}

NEREREEE

17529.75

phagi

20000

1051785

1071785

sakatpura

09/26.1.2
4 RENWAL
MANJHI

74

with min

MINES

MINES FIR

09/2024




82

61

26.01.2024

ILL
MINING
SAIWAD
TH
JAMWAR
AMGARH
ML
12/2002
MES
STONE
pocklain
machine
SR NO
5993

MES STON]

ERIECH

1600

TH ol FaR

jamwaram|

120000

704000

824000

o

SAIWAD TH

77

ill mining

o

MINES

62

27.01.2024

ILL
MINING
BHAKRI
TH BASSI
JCB
4H2299@
2299/102
0672 SR
NO-
1384729

MES STON]

EEIEN

1200

Exssll

bassi

120000

528000

648000

BASSI

0045/27.1
.24

F637

CASE DAIR

o

MINES

MINES FIR

online mein F638 ENTR

63

31.01.2024

ILL
MINING
O.E.TTRJ
14 RC
7045

ORD EARTH}

R e

702

bassi

45000

42120

87120

KANOTA

92

with min

MINES

01.02.2024

64

02.02.2024

ILL
MINING
GHATA
SIKAYAT
BY
DEEPAK
KUMAR
FOR
RAMKISH
AN
GURJAR

MES STON]

ERIECH

21600

BT

bassi

40000

9504000

9544000

KANOTA

129/03.02
.2024
KANOTA

F638

with min

MINES

MINES FIR

129/2024

Y



83

65

08.02.2024

ILL
MINING
MORAM 1
JCBRJ 11
EA 0413
AND 1
DUMPER
RJ 01 GC
1218,
dumper
MAT4488
3043P311
86

moram

620

g w

sambhar

320000

272800

592800

(=]

sambhar

109

WITH MIN

MINES

66

08.02.2024

ILL
MINING
MORAM 1
JCB
RAJ3DX55
P0O270070
2AND1
TTRJ23
RB 4891 2-
T
MEA8DO6
1HJ12027
79

moram

15

amer

170000

6600

176600

o

chandwaji

0043/08.0
2.2024

110

with min

MINES

23.02.2024

67

10.02.2024

ILL
MINING
BAJRI
CHOLAI
BANGANG
A
JAMWAR
AMGARH
TTHRJ 14
RD 5765

bajri

qor

25.2

AIeATS T

jamwaram|

45000

11340

56340

aandhi

111

IN NADI

100000

85580196

12.02.2024

MINES

12.02.2024

68

10.02.2024

ILL
MINING
RAIPURIY
A KHURD
CHAKSU
ORD
EARTH tt
en
51399/47
7283

ORD EARTH}

R e

2006

RrgRaT g

chaksu

45000

120360

165360

o

SHIVDASPY

0146/10.2
.2024
shivdaspu
ra

112

with min

MINES

58



84

16.02.2024 ILL MES STON| ST ueeR 375 BT bassi 220000 165000 385000 O0[KANOTA 0 119|with min [0 0 0 MINES
MINING
DAYARAM
PURA 1
JCB
H0021720
59/101190
7778 AND
1
DUMPER
RJ 14 GE
2808

22.02.2024 ILL MES STON| ST ueer 57.6 |SIRHERT  |bassi 45000 25344 70344 0[KANOTA 0 124|With min
MINING
DAYARAM
PURALTT
SRNO -
JDH2359

o
o
o

MINES

14.03.2024 ILL ORD EARTH®RY fiedl 28 [Glfaq™r  |amer 100000 21680 121680
MINING
DOLATPU
RA O-E
JCBRI 14
EA 8470

o

DOLATPUR 0 148|with min [0 0 0 MINES

19.03.2024 ILL MININ [MES STON|oT ueer 375 BATST bassi 120000 165000 285000 O0[KANOTA 0 160|with min [0 0 0 MINES
VILL
KUTHADA
KHURD
JCB CH NO|
H0013452
9

19.03.2024 ILL MININ {MES STON|=ISTT teer 250  [BATST bassi 120000 110000 230000 O0[KANOTA 0 161|with min (O 0 0 MINES
VILL
KUTHADA
KHURD
JCB CH NO{
HAR3DXSS
10187923
7




85

74

23.03.2024

ILL
MINING
CHANDW
All
KHASRA
NO 2644
JDA1)CB
RJ 14 EA
0779 2-TT
CH
722459 3-
TTCH
885233

MES STON]

ERIECH

377

amer

170000

165880

335880

o

chandwaji

164

WITH MIN

POLICE

POLICE FIR

FIR 101/2024 THANA C

75

04.06.2024

ILL
MINING
SAMOD 1
JCBRJ 41
EA 0040 2-
T
COMPRES
SOR
E2113605
3-TTRJ
02 RD
3627 4-RJ
41 RA
2807 5-RJ
41 RA
4536 6-
MEA8DO6
1HF10634
32

MES STON]

ERIECH

1129.2

|

chomu

320000

496848

816848

samod

227

with min

MINES

60



86

76

30.06.2024

ILL
MINING
DAYARAM
PURA
BASSI 1
DUMPER
RJ 14 GL
57652-TT
COMPRES
SORRJ
BH06784
3-TT
COMPRES
SOR
MBNAAAJ
GLKJFO74
904TT
MEA908A
5AG20763
185TT
NJBD0035
7

MES STON]

ERIECH

1211.5

TIRTAYRT

bassi

390000

533060

416394

506668

KANOTA

718/30.06
.2024

F647

with min

MINES

MINES FIR

718/2024

77

16.07.2024

ILL
MINING
DAYARAM
PURA
BASSI 1-TT
MBNAAAJ
GLMJA096
97 2-TTRJ
29 RB
6136 3-TT
MEA8DO6
1LL29408
44-TT
MEA908A
1HN24403
05

MES STON]

ERIECH

541

bassi

120000

238040

358040

KANOTA

771/16.07
24

280

with min

MINES

78

23.07.2024

ILL
MINING
TT COMP-
KZJSK1373
07853

QUARTZ

93.6

dudu

120000

126360

246360

o

sakun dudy

287

with min

MINES

61



87

79

04.09.2024

ILL
MINING
HARDHYA
NPURATH
BASSI 1-
RJ 14 RB
9906 2-
MBNGAAIJ
DULJF002
84 3-
MBNAAAJ
GLPJK115
384-
MBNGAAIJ
DYRJLOS55
69

MES STON]

ERIECH

766

bassi

120000

337040

457040

KANOTA

917/04-09
2024

297

with min

MINES

80

04.09.2024

ILL
MINING
HARDHYA
NPURA TH
BASSI 1-
JCB
RAJ3DXSS
C0274820
02-TT
MBNAAAE
ALIJD0264
6

MES STON]

EEIEN

404

bassi

145000

177760

322760

KANOTA

298

with min

62



88

81

11.09.2024

ILL
MINING
CHAWAKI
NANGAL
TH
JAMWAR
AMGARH
ljcbch
no-
1738248F
2011 2-
JCB CH
HAR63X55
P0253295
23-TT
COMP-
MBNAAAE
ALJJD0268
74-TT
COMP-
S324D324
175-TT
COMP-
JFBM0024
76-TT
MBNAAAJ
GLPJK115

MES STON]

ERIECH

3782

Hrar &1 A

jamwaram|

720000

1664080

2384080

AMER

301

with min

MINES

63



89

82

12.09.2024

ILL
MINING
todi
deepuriya
th
rampura
dabdi dist
jaipur 1
Pocklain
ex srno
HYNDQ40
2VE00012
202-JCB
RJ 14 EA
6476 3- 3-
TTRJ43
RA 1715 4]
TTRJ 18
RA 7436 5-
TTRJ 14
RE 3603

MES STON]

ERIECH

1256

el gy

rampura d{

295000

552640

707760 139880

harmada

302

with min

1 tt bakaya

83

12.09.2024

ILL
MINING
fathepura
th chomu
dist jaipur
1jcb RJO5
EA 0680 2-
TT CH NO
893219/S
3251F258
413- TT
CH NO
364618/
$324C041
69

ORD EARTH}

R e

423

chomu

170000

25380

195380 0

samod

303

with min

MINES

PANCHNAMA PURA Bk

64



90

84

21.09.2024

ILL
MINING
pahadiya
th
madhoraj
pura dist
jaipur 1
jcb sr no-
1266932L
2004 2-TT
CH NO
JJBD00966

ORD EARTH}

R e

11205

EEISRI

madhorajp

145000

672300

817300

renwal ma

110/21.09
.2024

with min

MINES

85

25.09.2024

ILL
MINING
DAYARAM
PURA
BASSI 1
DUMPER
R} 14 GK
1896 2-TT
R} 14 RE
8923 3-TT
COMPRES
SOR
MBNAAAJ
GLMJD09
739 4-TT
COMPRES
SOR
MBNAAAJ
BUMIJKO1
338 5-TT
COMPRES
SOR
MBNAAAJ
GLJJHO425
96-TT
COMPRES
SOR

MES STON]

EEIEN

1350

bassi

545000

594000

1139004

BASSI

987/25-09
24

F647

with min

MINES

MINES FIR

987/2024

65



91

86

12.11.2024

ill mining
dayaramp
urath
bassi pit
1=RJ 14
GT 7252 24
HR 74
7971/MA
T4480858
2B03202 3]
JCB -
HAR3DXX
TC015006
92 4-JCB
RAJ3DXXT
L0276125
2 PIT
2=TT CH
NO
MEA2EE6
1HN13848
84 PIT 3=
1-DUMRIJ
14 GP
3307 2-
TT COMP
MEA2EE6

MES STON]

ERIECH

4037.5

TIRTAYRT

bassi

685000

1776500

1366500| 1095000

KANOTA

1183/12-
11-24

with min

MINES

MINES FIR

rajkary badha

87

27.11.2024

Il Mining
JCBRJ 14
EA
6876/686
7

MES STON]

EEIEN

56.25

Arrerar

jamwaram|

120000

24750

0 144750

JAMWARA

338

CASE DAIR

o

88

29.11.2024

ILL
MINING
JCB
RAJ3DXSS)
02884882
TRACTOR
MEA2EE6
1EK12367
36

ORD EARTH}

NIERCREEE

70

bassi

145000

4200

149200 0

KANOTA

340

with min

MINES

66



92

89

04.12.2024

ill mining
JCB
RAJ3DXSS
€0274820
0

MES STON]

ERIECH

100

bassi

44000

120000

164000

KANOTA

348

with min

MINES

90

45637

ILL
MINING
comp
05353896
MK AND
TRACTOR
NO.
MBNGAA
CDANRAO
6747

MES STON]

ERIECH

37.5

bassi

145000

16500

161500

BASSI

366

with min

MINES

91

27.12.2024

ill mining
excavator
machine
RAJ3DXSS
P0274584
8

MES STON]

EEIEN

120

chandvaji

120000

52800

172800

o

chandwaji

385

with min

MINES

92

02.01.2025

ILL
MINING
TTCH
MBNGAA
CDANRAO
6747/R)
18 RC
5137

MES STON]

ERIECH

34

bassi

45000

14960

59960

KANOTA

with ms

MINES

93

06.02.2025

ILL
MINING
MOUNTAI
N CHAIN
MACHINE
CH
235Y140Q
000520

MES STON]

IS TR

1350

bassi

120000

594000

714000

KANOTA

13

with ms

MINES

67



93

94

12.02.2025

ill mining
jcbRI 14
EB
2435/H00
388774
DUMPER
RJ 14 GE
3550

ORD EARTH}

R e

204.2

BT

bassi

220000

12252

232252

KANOTA

24

with ms

MINES

95

28.02.2025

ILL
MINING
JCB
172024M
2010/034
894 AND
T
COMPRES
SOR CH
JANNG6015
G

MES STON]

EEIEN

125

sanganer

220000

55000

275000

KANOTA

41

with ms

MINES

96

28.02.2025

ILL
MINING
JCB
1365361D
2000

MES STON]

EEIEN

150

sanganer

120000

66000

186000

KANOTA

43

with ms

MINES

97

04.03.2025

ILL
MINING
JCBRIJ 14
EA3296

MES STON]

IS TR

350

bassi

120000

154000

274000

KANOTA

53

with ms

MINES

98

04.03.2025

ILL
MINING
JCBRJ 14
EA 4385

MES STON]

ERIECH

250

bassi

120000

110000

230000

bassi

60

with ms

MINES

99

23.03.2025

ILL
MINING
LNT
84148655,
LNT
LG1915E2
VRN90272
5 AND
DUMPER
RJ 32 GA
9657

MES STON]

I TR

320

amer

320000

140800

460800

[=

dolatpura

80

with min

MINES

68



94

100

25.03.2025

ILL
MINING
TT COMP-
RJ 44 RA
1679/532
4E39697/
G2106266

MES STON]

ERIECH

100

bassi

120000

44000

164000

bassi

81

with min

MINES

101

25.03.2025

ILL
MINING
ttl-
MBNAAAE
XPKJEO16
05 2-
MBNBN55
AALCNO85
19 3-
MBNAAAJ
GLPJK115
17 4-
MBNAAAJ
GLRJB129
64

MES STON]

EEIEN

250

bassi

120000

110000

230000

bassi

82

with min

MINES

102

25.03.2025

ILL
MINING
JCBENRJ
25EA
0354/
1833697/
H0003514
1

MES STON]

ERIECH

750

bassi

120000

330000

450000

bassi

83

with min

MINES

103

25.03.2025

ILL
MINING 4
1T 1-
MBNAAAJ
GLRB1280
6, 2-
MBNAAAJ
GLPJD120
45, 3-
MBNAAAJ
GLJJD0298
5, 4-
MBNAAAJ
GLKJDO64
82

MES STON]

IS TR

250

bassi

120000

110000

230000

bassi

84

with min

MINES

69



95

104

25.03.2025

ILL
MINING
TT COMP-
MEA2EE6
1HF10668
61

MES STON]

ERIECH

100

bassi

120000

44000

164000

bassi

85

with min

MINES

105

25.03.2025

ILL
MINING
JCB
HAR3DXX
PP028333
2

MES STON]

ERIECH

750

bassi

120000

330000

450000

bassi

86

with min

MINES

106

25.03.2025

ILL
MINING
CB
HAR3DXX
TT014974
64/ DUMP/
MAT4480
86BAP092
74

MES STON]

ERIECH

60

bassi

220000

26400

246400

bassi

87

with min

MINES

107

02.05.2025

ILL
MINING 1
JCB RJ 14
EB 8299

MES STON]

FT

125

bassi

120000

55000

175000

bassi

139

with min

MINES

108

08.05.2025

ILL
MINING
JCBRIJ 14
EA 4476

MES STON]

FT

70

jamwaram|

120000

30800

150800

RAISAR

144

with min

MINES

109

09.05.2025

ILL
MINING
T
COMPRES
SORRIJ 14
R 1738

MES STON]

FETE W

30

Sanganer

120000

13200

133200

o

shivdaspur

145

with min

MINES

110

15.05.2025

ILL
MINING
JCB CH
1265857K
2007

MES STON]

FETE W

62.5

bassi

120000

27500

147500

bassi

159

with min

MINES

70



96

111

15.05.2025

ILL
MINING
JCB CH
RAJ3DX54
P0342885
7

MES STON]

AT

62.5

bassi

120000

27500

147500

bassi

160

with min

MINES

112

15.05.2025

ILL
MINING
JCB CH
HAR3DXSS
C0185742
8

MES STON]

FETE W

62.5

bassi

120000

27500

147500

bassi

with min

MINES

113

21.05.2025

ILL
MINING
JCBRJ 14
EA 4476

MES STON]

FETE W

15

jamwaram]

120000

6600

126600

RAISAR

with min

MINES

114

23.05.2025

ILL
MINING
TT COM
MEA2EE6
1JM28860
5

MES STON]

HET

87.5

sanganer

120000

6600

126600

o

shivdaspur

173

with min

MINES

CHANGE BY MF AND V

115

08.07.2025

ill min
BABU LAL
MEENA
S/0
MANGI
LAL
MEENA

MES STON]

FT

600

bassi

120000

264000

384000

bassi

260

with min

panch zaid ji ke pas

116

15.08.2025

ill min
Tractor
Compreso
r-
JJBH02114
00650543
9

MES STON]

FETE W

30

bassi

120000

16500

136500

KANOTA

277

with min

MINES

117

12.09.2025

ILL MIN
jcb-
139852E2
018

MAS STON

ERIECH

700

@RT Hom

amer

200000

385000

505000

o

kunda CHA

294

with min

MINES

118

12.09.2025

ILL MIN
jcb-
10816423
19

MAS STON

IS TR

700

@RI Hyor

amer

200000

385000

505000

o

kunda CHA|

265

with min

MINES

71
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119

15.09.2025

ILL MIN
Int -
HYNDNG63
5VEO00061
93/VCEC2
10EV0035
0694

MARBAL K|

A GUST

130

andhi

447500

o

forest vibh

296

with min

van vibhag

o

120

19.09.2025

ILL
MINING
EXV
MACHINE
HYNDNG63
5JE00056
38

MAS STON

FETE W

1620

bassi

120000

891000

1011000

KANOTA

300

with min

MINES

121

16.10.2025

ILL
MINING
JCBRJ 19
EA 4019
AND
DUMPER
RJ 41 GA
9289

MARBLE KH

A @S

156

aandhi

220000

273000

493000

o

vanpal nak

334

with min

MINES

122

16.10.2025

ILL
MINING
JCB14880
12/h0003
5205 AND
DUMPER
rj 02 gb
6301

MARBLE K}

A GUST

182

aandhi

220000

318500

538500

o

vanpal nak

335

with min

MINES

123

16.10.2025

ILL
MINING
JCB
RAJ3DXSS
V0277329
7EN
H0020595
9

MAS STON

IS TR

1000

I

bassi

120000

550000

670000

KANOTA

P/16-10-25

336

with min

MINES

72
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124

11.11.2025

ill mining
LNT
95438301
Trailor
Platform
RJO5GB55
83

MAS STON

ERIECH

936

saiwaad

220000

514800

734800

o

kunda CHA

354

with min

mines

125

11.11.2025

ill mining
JcB
484309 TT
MEA44CD
1JR14925
40

MAS STON

EEIEN

504

bassi

147200

275000

422200

bassi

356

with min

MINES

126

15.11.2025

ILL
MINING-2-
CB
RAJ3DXS4
H0333002
0/RAJ3DX
$5C02883
614/1-
TTS324C6
0286

MAS STON

ERIECH

bassi

120000

4665000

4665000

bassi

15.11.2025

360

with min

MINES

mines Fir 896/15.11.2025

127

26.11.2025

ill min
DSNN601
SF

MAS STON

HT

125

w\rgare arar

jamwaram|

120000

68750

188750

o

kunda CHA|

369

with min

mines

128

28.11.2025

ill min 2
jcb1.RJ
14 EA
6213 2.
CN
1248456G
2006

MAS STON

AT

dayaramp(|

220000

1144000

1364000

KANOTA

28.11.2025

with min

mines

mines fir 926/28.11.2025

73
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129

28.11.2025

ill mining
JCB 1.CN.
1820344C
2012 2.
CN
1830059F
20123
Dumpar 1.
rj 14 gu
1697 2.1j
13 gb
31753.71j

14 gq
9044

MAS STON

AT

dayaramp(|

520000

1501500

2021500

KANOTA

28.11.2025

371

with min

mines

mines fir 927/28.11.2025

130

17.12.2025

ill mining
RJ 45 EA
0037

MAS STON

EEIEN

210

amer

120000

115500

235500

o

dolatpura

395

with min

mines

131

29.12.2025

ILL min -1-
JCB-
PUNJD15A
CS356072
7/2-TT-RJ
23 RB
7953/RJ
21 RF
8230

MAS STON

ERIECH

975

kaalwad

170000

540650

710650

o

khora bisal

415

with min

MINES

132

29.12.2025

ILL min -1-
JCB-
CAT0313D
CLCY1056
2

MAS STON

EEIEN

1050

kaalwad

145000

579700

724700

o

khora bisal

416

with min

MINES

133

02.01.2026

ill min
MEA8DO6
1HJ22073
38/RJ 14
RD 3921

MAS STON

EEIEN

50

bassi

45000

27500

74700

bassi

11

MINES

134

04.01.2026

ill min
RJ18RA45
23

MAS STON

EEIEN

30

4chomu

45000

16500

61500

samod

20

MINES

135

04.01.2026

Il mining
T-
RJ41RA64
66

MAS STON

AT TR

30

9chomu

45000

18700

63700

samod

21

MINES

74
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136

04.01.2026

Il mining
T-
RJO7R579
0

MAS STON

AT TR

30

9chomu

45000

18700

63700

samod

22

MINES

137

06.01.2026

ill min
bhadipura

brick earth

ge Pl

2016

chasku

20000

806400

826400

Chaksu

11/06-1-26

5776

MINES

FIR

0011/06-1-26

138

07.01.2026

Il min tt
ch
MEA2EE6
1DJ11859
14

MAS STON

HT

129

bassi

45000

70950

115950

kanota

7-01-2026

28

MINES

FIR

0014/07-01-2026

139

10.01.2026

ill min
jamwa
ramgarh

brick earth

sc e

2436

jamwa ram

20000

974400

994400

jamwa ram

10/10-1-26

29

MINES

Mines fir

0010/10-1-26

140

15.01.2026

ill min
chasku

brick earth

ge Pl

2436

chasku

20000

974400

500000

494400

chaksu

31

MINES

FIR

0024/15-01-2026

141

30.01.2026

ILL
MINING 1-
jcb-
RAJ3DXS5
C0357754
2,2-TT-RJ
47 RA
5998,3- RJ
41 RA
6218, 4-
MEAG629A
1KM1340
282, 5-
MEA8DO6
1AS25766
0,

BAJRI

qorI

225

mozmabadj

1020000

135000

1155000

mozamaba

6108

581757

1.18E+35

03-02-26 a

POLICE

142

05.02.2026

ILL
MINING 1-
T
MBNAAAJ
GLPJG122
27 2-
MBNGAA
VK7PJMO02
948

MAS STON

AT TR

83

bassi

70000

45650

115650

kanota

078/2026

36

Mines

Mines fir

78/05.02.2026

143

17.02.2026

ill min JCB
RJ 08 EA
0823

MAS STON

EEIEN

250

bassi

120000

137500

257500

bassi

38

mines

75
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144

17.02.2026

ill min JCB
H0001060
9

MAS STON

AT TR

250

bassi

120000

137500

257500

bassi

39(0

mines

145

20.02.2026

ill min JCB
RJ 14 EA
2045

MAS STON

EEIEN

sanganer

120000

330000

450000

o

shivdaspur

174/2026

40|0

MINES

Mines fir

174/2026

146

25.02.2026

ILL
MINING
BAJRITT1-
$325D278
61TT2-
$337C226
25TT3-
$3251D72
608 TT4-
DE4001/S
HE14324
TT5-
$3379450
2

BAJRI

ESAd

270

e 7 ]

phagi

145000

162000

307000

phagi

4110

500000

119115586

46079

MINES

mines

147

06.03.2026

ILL MIN
JCB

HHHRHEH

42

148

06.03.2026

ILLMINTT
CH
408104

MAS STON

AT TR

22.05

9chomu

45000

12375

57375

samod

4310

POLICE

149

06.03.2026

ILLMINTT
R} 14 RC
0720

MAS STON

EEIEN

22.05

4chomu

45000

12375

57375

samod

4410

POLICE

150

06.03.2026

ILLMINTT
RJ 10 RB
8058

MAS STON

AT TR

22.05

9chomu

45000

12375

57375

samod

4510

POLICE

151

27.03.2026

ILL MIN
JFBB0403
7

MAS STON

EEIEN

g a-[

bassi

45000

23650

68650

kanota

4910

MINES

Mines fir

191/2026

152

06.04.2026

ILL MIN 1.
JCB-CN.
RAJ3DX55
C0357753
4 /2-TT-
1.RJ 14 RF
0266/2. R
14 RE
5507

MAS STON

AT TR

100

@RT Hom

jamwaram|

170000

59400

229400

kunda thary

50(0

MINES

76
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153

07.04.2026

ILL MIN 1-
JCB-
HAR3DXX
TH028326
95/1-TT-
MBNAAAJ
GLRIB128
50

MAS STON

AT TR

140

bassi

145000

81400

226400

kanota

51(0

POLICE

154

06.05.2026

ill min 1-
JCB-
RAJ3DX55
0274820
0/1-TT-
MBNGAA
VK7PJMO02
948

MAS STON

EEIEN

475

bassi

165000

261250

58750

367500

bassi

292/2026

54(0

MINES

Mines fir

77



Annexure-I11-C

ay, : AM
&) % L
Jatpur,' RajaStSrneis

) 1 ! Tunga, Jaipur, Rajasthan, India, 303305
" Lat 26.787298°
. Long 76.145750°
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g Lat 26.782809°
Long 76.149387°

b ]
Paipur, Rajasthan, India, 303004

81



A.I.
>
1
ot : ‘
- . :
m Details of Mining lease required in 0.A. No. 185/2025
nn.. District: . Dausa
c Tehsil: Sikrai
< Village: Sikri
SN.| Nameof |M.L.No.| Address Area |Produ| Details of Status of Blasting Certified Details of illegal mining Distanc
Mining Lease . (in | ction Mining Environmental permission | Producti activityby leasee recorded (if | e from
Hectra | capaci Lease Clearance details (Short |on figure any) nearest
e) ty hole or deep | details | abadi
hole) of last area/sc
Issued | Validity of five |violatio| - date Action | hool
From EC years n taken |(Distanc
u (DEIAA details (Penalty | ein-
or imposed | Mtr)
N SEIAA) if any)
o
1
1 | Smal s | 313/1995 | dcu™ Wied | 1.00 61243 @t A9 | SEIAA | 21.03.2047 | 277672/25.09.2025 | 101259 Y | 25.002025| 300800 | 433
MWt wo| GEEIEANCAR wH e 25.09.2025 | @
o FRITAE e < o A to
e 24.09.2026 Short
e S R Hole
- ghar @afr 22
03.1997 ¥ 21. A
03.2047

(¥ Scanned with OKEN Scan®€r
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a4 Ay
Fipaey [US

221/19%0

e ey
e <k

1.00

60000

@fys RN
wH s
um fEA

GESIGH

Rrevma forer

gt aafy 12

021992 | 11

02.2042

SEIAA

11.02.2042

T e

24694

451

EEERIEE

6572003

w_ﬁﬁﬂ.&ﬁﬁ.
e Sk

1.00

45000

Qe #9R0
w©H fAee
U Hidme!

GESIGH

e forem

ST Jrafyy 28

06.2004 & 27.

06.2054

SEIAA

27.06.2054

T A8

392

NECEG

64/2003

aedie R
foram Srar

1.00

60000

S AT
wH fee
I Hea
SIS
e e

,. < arafyr 28

06.2004 | 27.
06.2054

SEIAA

..........

1199

482

(¥ Sscanned with OKEN Scan®er
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EINECIEIC]

AT g AN

117/2003

fAweam e
el e
foram <k

1.00

39650

@ AgT
W e
i WE

GESIGH

Ryaxra e

2¥ar arafY o9

09.2004 ¥ 08,

09.2054

SEIAA

09.08.2054

TS e

514

e
TR 7 A

Eny g

118/2003

e Aad
GESIG B EEa T
e <

1.00

99000

G 48R
wH fAee
U A

LRSI
faaxra forer

<t arafdy o9

09.2004 ¥ 08.

09.2054

SEIAA

08.09.2054

282729/16.03.2026
16.03.2026
to
15.03.2027 Short
Hole

171029

456

qEH g
Raa e
U8 SAECHT
UUE SIAT
IR

258/2003

Frocam e
CEGIGRGERE]
forerm <

1.00

43492

@l e
wi e
Y i

LRSI

g forer

<91 Iafd 23

07.2004 9 22,

047.2054

SEIAA

22.07.2054

275040/17.06.2025
17.06.2025
to
16.06.2026 Short
Hole

6921

45

(¥ Scanned with OKEN Scar®@r
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259/2003

RN

g8 | #9w .m?._._._ 1.00 | 97748 SEIAA | 22.07.2054 | 275040/17.06.2025 0 108
Rue g LESICR D wH Aae 17.06.2025
T TR forem < T A 16.06.2026 Short
Hole
qUg ST GEGIGH
mfe. Rrevra e
ahar aafy 23
07.2004 9 22,
047.2054
9 | #mal Iw | 32472003 | Feu™ WB9 | 1.00 | 60000 | G I | SEIAA | 22.07.2054 | 277999/06.10.2025 | 27893 377
T g sh R RE e fige 06.10.2025
STHAR Il fer S |- I A 0
= S, i 05.10.2026 Short
R R Hole
<X 3rafdy 23
07.2004 | 22.
07.2054
10| sft¥oiw | 12004 | Frecam Wed | 1.00 |57194 | HE | SEIAA [ 07.022056 | 275040/17.06.2025 | 34012 316
wEE H{omw gF EESICREERD . wH fige 17.06.2025
= m.m._%— RIEE forem <k DG IGTl to
Ao S 16.06.2026 Short
& : £ le
Ho
<hT amafyy os
02.2006 ¥ 07.
02.2056

(¥ Scanned with OKEN Scar®er
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11 | 0 sR¥E= Fraeam A T TR 277672/25.09.2025
gorgd g #f e i wH fige 25.09.2025
RRSfee forem < i A . to
q 24.09.2026 Short
A - Hole
ST 3rafdy o9
03.2011 9 08.
) 03.2061
12 [ Feefig e Wfea @it HE 275843/09.07.2025 23.09.2025
TS RESIE R CaD] w1 frae 09.07.2025
. forem <k w,_.E A to
aEd 16.06.2026 Short
: - Hole
ST aafy 13
02.2008 ¥ 12.
02.2058

Other details required:

A. Details of vibration study (if done any) in the above cluster

B. Incidences of illegal mining and action taken thereon in entire district

Note* : Copy of all the relevent documents are required to'be attached

(¥ scanned with OKEN Scar®@r
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Government Of Rajasthan

Office Of Assistant Mining Engineer, Mines and Geology Department, Dausa

Annexure-lV-B

S No[Panchnama [Vehicle No Mineral Name [Quantity [N/V Tehsil Compoun [Cost Of  |Total Total Police FIR No. Panchnama |Place of [INGT Name Of [Remark
Date On MT d Fee Mineral |Recovery |Dues Station Online No  |Mineral |Compoun [Departme
Name Unload |d Fee nt
Recovery
1[18-May-2023 _ Masonarystone 14274 |Titarwara kalan Sainthal 0 0 0 0|Sainthal 55/2023 5 _ 0|Mines _
VCEC210DP002
2|29-May-2023|52914 Ordinary Earth 252 |Khuri Khurd Sainthal 120000 15120| 135120 0 15 - 0|Mines -
MEA8DO06JK124
3]29-Oct-2023 |9863 Masonarystone 17.28|Kalota Kundal 120000 6048| 126048 0 - - 32 - 0|Mines -
4112-Jan-2024 _ Bajri 1163|Bhadenda Bandikui 0 0 0 0|Bandikui 27/2024 54 _ 0|Mines _
5|17-Jan-2024 _ Bajri 441.6|Gadmediya ki Dhan|Baijupada 0 0 0 0|Baijupada [17/2024 69 _ 0|Mines _
6[17-Jan-2024 _ Bajri 158.4|Gadmedya Ki Dhan|Baijupada 20000 71280 Baijupada |17/2024 70 _ 0|Mines _
7|17-Jan-2024 _ Bajri 134.4|Bawdi Kheda Baijupada 0 0 0 0|Baijupada [17/2024 71 _ 0|Mines _
8[17-Jan-2024 _ Bajri 127|Bawdi Kheda Baijupada 0 0 0 0|Baijupada [17/2024 72 _ 0|Mines _
9|19-Jan-2024 _ Bajri 604.8|Saithal Sainthal 0 0 0 0|Sainthal 15/2024 78 _ 0|Mines _
10|21-Jan-2024 _ Bajri 648|Saithal Sainthal 20000 291600 311600 0|Sainthal 16/2024 77 _ 0|Mines _
11(24-Jan-2024 _ Bajri 537.6|Sainthal Sainthal 20000 241920 261920 0|sainthal 13/2024 81 _ 0|Mines _
12|24-Jan-2024 _ Bajri 10502.4 [Habibwala Sainthal 0 0 0 0|sainthal 14/2024 82 _ 0|Mines _
13]06-Feb-2024 _ Bajri 9051|Bedadi Gujran Bandikui 0 0 0 0|Bandikui 76/2024 95 _ 0|Mines _
14(02-Jun-2024 _ Bajri 1400|Bawdi Kheda Baijupada 0 0 0 0Baijupada [117/2024 128 _ 0|Mines _
15]01-Jul-2024 _ Ordinary Earth 5775|Singwara Lawan 0 0 0 0|Sadar Dausg[262/2024 150 _ 0|Mines _
Case
_ _ _ _ Disposed
16|28-Aug-2024 Masonarystone 2646|Gohandi Meena Mahawa 20000 926100 946100 0 157 0|Mines Under OTS
Case
_ _ _ _ Disposed

17|11-Sep-2024 Masonarystone 9000|Kalwan Sikrai 20000| 3150000 3170000 0 158 0|Mines Under OTS
18[13-Sep-2024 [H00296097 Ordinary Earth 9464 [Saravli Mandawar] 120000| 567840| 687840 0[Mandawar [243/2024 159 _ 0|Mines _
19|28-Sep-2024 |RJ11EA0367 Ordinary Earth 20|Jopada Dausa 120000 1200 121200 0 _ _ 161 _ 0|Mines _
20|01-Oct-2024 _ Masonarystone 713|Mahluni Baswa 20000 249668| 269668 0 _ _ 162 _ 0[Mines _

HYNDN635UE00
21]09-Oct-2024 |05822 Bajri 142.8|Bhawati Bandikui 120000 64260 184260 0 - - 164 - 400000 (Mines -

Case
_ _ _ Disposed
22(22-Nov-2024 84938215|Masonarystone 4725|Kalwan Sikrai 120000| 1653750 1773750 0 172 0|Mines Under OTS
23|29-Nov-2024 |N603D02513 Ordinary Earth 1378|Dwarpur Bandikui 120000 82680| 202680 0 _ _ 176 _ 0|Mines _
24101-Mar-2025 |1248750H2006 |Ordinary Earth 94.5(Manga Bhata Kundal 145000 5670 150670 0 _ _ 201 _ 0|Mines _

RJO2RC4805,

T052689609EN, B B B _
25]03-Mar-2025 |RJ29RA6502 Masonarystone 15.6|Karnawar Bandikui 170000 5460| 175460 0 202 0|Mines
26|19-Mar-2025 |RJ22EA1195 Bajri 25|Tigariya Baswa 120000 12500 132500 0 _ _ 222 _ 300000|Mines _

HYND635VEOOO
27(21-Apr-2025 |5822 Bajri 162.5|Syalwas Kalan Bandikui 120000 73125 193125 0 - - 10 - 3303300(Mines -

87
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28(28-Apr-2025 _ Bajri 120|Tigariya Baswa 20000 54000 74000 0 15 0|Mines _
29|14-May-20251072025892 Masonarystone 56.25|Koleswar Dausa 120000 19690 139690 0 21 0|Mines _
LG1922EZIPN9O
30|31-May-2025(1774 Bajri 21.6|Patar Heda Mahawa 120000 9720 129720 0 27 400000 (Mines -
RAJ3DXSSJ0270
31|17-Sep-2025 |0637 Masonarystone 14.87Pali Mahawa 120000 7000| 127000 0 78 0|Mines -
Case
_ Disposed
32|23-Sep-2025 Masonarystone 4875 [Sikri Sikrai 20000 2193000| 2213000 0 107 0|Mines Under OTS
33(24-Sep-2025 _ Masonarystone 312.5|Bahrawanda Bahrawndj 20000 140625| 160625 0 87 0|Mines _
34|25-Sep-2025 _ Masonarystone 643.5|Sikri Sikrai 20000 289575| 309575 0 89 0|Mines _
35|26-Sep-2025 _ Masonarystone 676|Sikri Sikrai 20000 304200 324200 0 88 0|Mines _
S$324
36(28-Sep-2025 |66266B62864 |Masonarystone 281.25|Sawasa Nirjarna 120000( 126900| 246900 0 91 0|Mines -
MBNAAAJGUIJE
03298) B
37(28-Sep-2025 |MAHINDRA 475 |Masonarystone 282 [Sawasa Nirjarna 120000( 126900 246900 0 92 0|Mines
MEA2EE61DR14
38|28-Sep-2025 |64031) Masonarystone 282|Sawasa Nirjarna 120000 126900 246900 0 93 0|Mines -
HYNDN635PEOO
39(30-Oct-25 69322 Bajri 131|Balaheda Mahawa 120000 78750 198750 0 5363 400000 Mines -
40|5-Nov-25 _ Bajri 167 [Bhanwta Bandikui 20000 99978 119978 0 5376 0|Mines _
MEA2EE61BK12
41]04-Dec-2025 |26483 Masonarystone 115.5[Koleswar Bandikui 45000 51975 96975 0 111 0|Mines -
4212-Dec-2025 |SP2065384 Masonarystone 75|Ramgarh Sikrai 120000 33200 153200 0 112 0|Mines _
43(03-Jan-2026 |1255114B2007 |Masonarystone 60|Chainpura Baswa 120000 27000 147000 0 116 0|Mines _
44(06-Jan-2026 |1933924J2012 |Ordinary Earth 168|Surajpura Dausa 120000 16800 136800 0 124 0|Mines _
45]10-Mar-2026 | _ Bajri 259.2|Bawdi Kheda Baijupada 20000 155520 175520 0 147 0|Mines _
46(18-Mar-2026 |635PE0070888 |Bajri 25(Hingota Mahawa 120000 15000 135000 0 150 400000 (Mines _
47(26-Mar-2026 _ Masonarystone 120|Gohandi Meena |Mahawa 120000 54000/ 174000 0 152 0[Mines _

1/\

IJ

Assistant Mining Engineer
Dausa
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Email ame.dausa@rajasthan.gov.in

PG SFMNSR § Iy G /i /9ver & fdwg & T
FRITE &1 A<y adar fRAaRor—

%.9. facig O BT Bl IYA TE | IO THITRIR
Rl Ra CIREE) |

(@S )

1 2023—24 104 0.60 21

2 2024—25 132 1.02 13

3 2025—26 190 1.50 30

4 2026—27 9 0.08 1

(fei® 14.05.2026
)
(&< HI=)
RELCIECIRRC GRS
Il

Signature I>J,0tf\/e\rified

Digitally signeﬁ'aﬂ_;km' Chand Meena
Designation : Assista ining Engineer
sl Date: 2026.06.29 2042:45 IST

RajKaj Ref No.: [l
¥ . Reason: Approve

23095428
M e-Sign
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Lat 26
Long 76.6
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District: Sawai Madhopur Tehsil: Bonli

Village: Gangwada

('rwcrnmean ans

Assistant Mining Engineer, Mines and Geology Deparment Sawai Madhopur

Details of Mining lease required in 0.A. No. 185/2025

Annexure-V-A

Sawa Madhopur

Name of Area (in | Production | Details of Mining Lease(Period Status of Blasting Certified Details of illegal mining activityby leasee Distance from
Mining Lease Hectrae) | capacity upto) Environmental permission | Production X nearest abadi
recorded [if any)
Clearance detalls (Short |figure details of —_— area/school
St Issued hole or deep | last five years on taken
e M.L. No. Address Fiik hole) . \'E (Penalty
(DEIAA oF | Validity of EC violation details date imposed if any)
SEIAA)
1 |DropadiDevi | 22/1895 Village - 1 71000 TPA Masonary Stone SEIAA | 2049-09-21 | short hole 68992 MT Nil Nil Nil 40 Meter from
Chandel Gangwara Tehsil (22-09-1999 to 21-09-2049) boundary of lease
Bonli
2 |Beena Devi 24/1998 Villzge - 1 72000 TPA Masonary Stone SEIAA | 2059-08-21 | short hole 6665 MT Nil Nil Nil 180 Meter from
Chandel Gangwara Tehsil (22-03-1999 to 21-03-2049) boundary of lease
Bonli
3 Mukesh 25/1999 Village - 1 71000 TPA Masanary Stone SEIAA 2049-09-21 short hole 12B42 MT lllegal Mining | 2026-03-18 |Penalty imposed |120 Meter from
Kumar Gangwara Tehsil (22-09-1999 to 21-03-2049) Panchnama Rs 8,62,400/-  |boundary of lease
Chandel Bonli and issue notice
25-03-2026
4 |Beena Dewi 43/2002 Village - 1 25TPD Phyllites Not Nil Nil Nil Nil Nil Nil Nil
Gangwara Tehsil (16-01-2003 to 15-09-2053) Available
Bonli (Cancelled on 24-09-2025)
5 Sunita 41/2002 Village - 1 25TPD phyliites Not Nil Nil Nil Nil Nil Nil Nil
Chandel Gangwara Tehsil (16-01-2003 to 15-09-2053) Available
Bonli (Cancelled on 24-09-2025)
6 |Rajshree 21/1999 Village - 1 35100 TPA | phyllites DEIAA | 2016-05-26 Nl Nil Nl Nil Nil Nil
Construction Gangwara Tehsil (22-09-1999 to 21-09-2049)
Bonli (Cancelled on 28-07-2025)
7 |Rajshree 23/1999 Village - 1 35100 TPA phyllites DElAA 2016-05-26 Nil Nil Ml Nil Nil Nil
Construction Gangwara Tehsil (22-09-1999 to 21-09-2049)
Bonli (Cancelled on 28-07-2025)
Assistant él?gx eer
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Annexure-VII-A
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Regional officer
Rajasthan State Pollution Control Board
Opposite Road NO 5, VKIA Sikar Road Jaipur

fowa:— Regarding Honble NGT OA NO 185/2025 Suo Moto Vs State of Rajasthan and
Others
Fefi— F. NO RPCB/ROJP/N/Legal-227/481-485 Dated 09-07-2026
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Details of Minig Lease Requirec in OA 185 2025 NH
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Regional officer
Rajasthan State Pollution Control Board
Opposite Road NO 5, VKIA Sikar Road Jaipur

fsa:— Regarding Honble NGT OA NO 185/2025 Suo Moto Vs State of Rajasthan and
Others
wd— F. NO RPCB/ROJP/N/Legal-227/481-485 Dated 09-07-2026
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Annexure-VII-C
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Time: 29-04-2026 17:15:27
Note: Kotputli school
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Annexure-VIi
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QI 4. 0141—2227404 email:me.jaipur@rajasthan.gov.in

HHID: T /I /T / Aril—5 / fafder /2026 faiem: g sweR

AT JIRFR (STR)
RTGTRIT RT5g YguUT =01 Hued,
IS 0 5 B A, FDHIEY, W TS,

SRR |

fdwr—Regarding Hon'ble NGT OA No. 185/2025 Suo Moto Vs State of
Rajasthan & Ors.

UE—3ThT ud HHID F.No.RPCB/ROJP/N/Legal-227/481-485 Dated:
09.07.2026 Tq ERl BHATAA Gal g HHIH

3T /T / T / ARi1—5 / fafder /2026 STHIST XBRA AT 23344854
faqie 10.07.2026 & T3y H|

LRSS

SWId fagar=id Ui g9 @& Ha ¥ 994" IS 8RT Ifdaxer, A
S &9, |OTe §RT SRS Uelldee T 185 /2025 (HI0ST€0) H UIRA *MMaw
&I 30.01.2026 HI YT H =TRI g AT & Hael # e g fb &A% 03.01.2025
A U4 YL WSl & T USel d IMEIQl, Aol RH, s e 9 Heika
X BIGHR 3MMdc BT UIae= g1 o1 | faib 03.01.2025 & UL SUL Tiol b
G YTl & MGl AHeld W, Feh gadlia | 45 HIek ¢ Bledr Td YTl
e & 10 HIex Irded & Uae ¢ |

"aad,

CRIEEEARS))
Qi AT, SR

RajKaj Ref No.:
23398597

M e-Sign
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